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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI.

ORIGINAL APPLICATION NO.334/2023

TO,
THE REGISTRAR,
THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, FARIDKOT HOUSE,
COPERNICUS MARG, NEW DELHI - 110001.
E-MAIL: JUDICIAL-NGT@GOV.IN

STATUS REPORT IN COMPLIANCE OF HON’BLE NGT ORDER DATED
04.03.2024 ON BEHALF OF DY. CONSERVATOR OF FORESTS (CENTRAL)
APROPOS TO HON’BLE NGT ORDER IN O.A. 334/2023 TITLED AS “NARESH
CHAUDHARY VERSUS UNION OF INDIA & ORS.”

MOST RESPECTFULLY SHOWETH:

I, Anamika, W/o Jatin Narwal, aged about 37 years, posted as the Deputy Conservator of
Forests, Central Division, Govt. of NCT of Delhi, do hereby solemnly affirm and state as

under:

1. That I am well conversant with facts of the present case and as such am duly
authorized and competent to affirm the present Status Report in my official

capacity.

2. At the outset, it is most respectfully and humbly stated that the Department of
Forests, GNCTD has the utmost regard and respect for the Hon’ble Tribunal and
has in the past, as also the present instance done and will continue to do everything

in its power to ensure compliance of the directions issued by this Hon’ble Tribunal.
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That the present status report is being filed in compliance of Hon’ble NGT
(Principal Bench) order dated 04.03.2024 in O.A. 334/2023 titled as “Naresh
Chaudhary Versus Union of India & Ors.” apropos to the compensatory

plantation carried out by the PWD and as per the directions passed by the Hon’ble

Tribunal, the following directions were passed: -

“4. Let all the particulars relating to the criteria and parameters which were

considered while granting the permission for transplantation be placed on

record by the concern authority, specifically PWD which had sent the

proposal and the Forest Department which had granted the permission. So

far as, survival of the compensatory plantation in lieu of tree felled is

concerned, clear status be placed on record by the Forest Department

disclosing that in pursuance to the felling permission granted in this matter,

number of trees which were planted as compensatory plantation, time and
place of plantation and the current status of survival of plantation and also

the expenditure incurred thereupon” (emphasis added)

RE: SUBMISSION AS PER RECORD

1.

It is respectfully submitted that following permissions were granted for total 28

trees (felling of 9 trees and transplanting of 19 trees):

SL Permission granted for tree felling / Notices issued (if any)
No. transplantation
1 Permission for transplantation of 09 | Notice No. 09/NFD /TC/Felling/2020-

trees (3 Mangoes, 2 Amla, 2 Citrus and
2 Karipatta) from 6, Flag Staff Road,
Civil Lines, Delhi-54 was issued to
“The Executive Engineer, Central &
New Delhi Building (M-323), Public
Works Department, A Block, I** Floor,
Vikas Bhawan-1I, Nr. Metcalf House,

21/ 7055-57 dated 18.02.2022 (annexed
herewith as Annexure IT) was issued
after a period of more than 15 months,
due to non-receipt of any report on
transplantation of such 9 trees from the
PWD. However, no further action was

taken till filing of this OA on
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Upper Bela Road, Delhi — 110054”
vide D/o Forest and Wildlife’s letter
No. 09/NFD/TC/Felling/2020-21/989-
90 dated 10.11.2020 (annexed herewith

as Annexure I)

02.05.2023.

Permission for transplantation of 02
trees of Mango from 6, Flag Staff Road,
Civil Lines, Delhi-54 was issued to
“The Executive Engineer, Central &
New Delhi Building (M-323), Public
Works Department, A Block, 1" Floor,
Vikas Bhawan-II, Nr. Metcalf House,
Upper Bela Road, Delhi — 110054”
vide D/o Forest and Wildlife’s letter
No. 19/NFD/TC/Felling/2020-21/1083-
84 dated 04.01.2021 (annexed herewith

as Annexure III)

No further action was taken till filing of
this OA on 02.05.2023.

Permission for felling of 06 trees of
Bottle Palm from 6, Flag Staff Road,
Civil Lines, Delhi-54 was issued to
“The Executive Engineer, Central &
New Delhi Building (M-323), Public
Works Department, A Block, I*' Floor,
Vikas Bhawan-1I, Nr. Metcalf House,
Upper Bela Road, Delhi — 110054
vide D/o Forest and Wildlife’s letter
No. 13/CFD/TC/Felling/2021-22/2355-
57 dated 17.08.2021 (annexed herewith

as Annexure IV)

Notice No. 13/CFD/TC /Felling/2021-
22/7049-51 dated 18.02.2022 (annexed
herewith as Annexure V) was issued
after a period of more than 6 months,
due to non-receipt of any report from
the PWD on compensatory plantation of
60 trees in lieu of felling of such 6
trees. Another notice No. 13/CFD/TC
/Felling/2021-22/257 dated 13.04.2023
(annexed herewith as Annexure VI)
was issued after another period of about
14 months, due to non-receipt of any

report from the PWD on compensatory
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plantation of 60 trees in lieu of felling
of such 6 trees. However, no further
action was taken till filing of this OA
on 02.05.2023.

Permission for transplantation of 4 trees
and felling of 02 trees from 45-47
Rajpur Road was issued to “The Ex.
Engg. PWD, M-323, A-Block, 1" Floor,
Vikas Bhawan-1I, Near Metcalf House,
Upper Bela Road, Delhi-110054” vide
D/o Forest and Wildlife’s letter No.
44/CFD/TC/Online/Felling/2021-
22/7521-23 dated 28.02.2022.

While the Ex. Engineer PWD applied
for the permission for transplantation of
4 trees and felling of 02 trees from 45-
47 Rajpur Road, however, PWD
officials damaged such trees prior to
receipt of any permission from the D/o
Forest and Wildlife. When the official
of the D/o Forest and Wildlife visited
the site on 25.02.2022 for inspection
before grant of such permission, tree
offence was reported by the inspection
officer on 25.02.2022 as per his
inspection report dated 25.02.2022
(annexed herewith as Annexure VII)
for exposing roots of 6 trees at site.
However, instead of taking action
against such tree offence, permission
was accorded by the then officers /

officials of the D/o Forest and Wildlife
on 28.02.2022.

On the same day i.e. 28.02.2022, a
Notice No. DCE(C)/DPTA/
Offence/21-22/7551 dated 28.02.2022
(annexed herewith as Annexure VIII)
for such tree offence at same site was

sent to a wrong address viz. “The Ex.

Vo |
-
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Eng. Maintenance Department, Lok

Nayak Hospital, New  Delhi-02".

Further, reminders for tree offence were
issued vide No.
DCF(C)/DPTA/offence/21-22/5555-56
on 02.11.2022 (annexed herewith as
Annexure IX) and vide No.
44/DCF(C)/DPTA/offence/21-22/1135
on 02.05.2023 (annexed herewith as
Annexure X) at such wrong address.

Meanwhile, a notice No.
44/CFD/TC/Online/Felling/2021-22/

258 dated 13.04.2023 (annexed
herewith as Annexure XI) was issued
to “The Ex. Engg. PWD, M-323, A-

‘| Block, I*" Floor, Vikas Bhawan-1I, Near

Metcalf House, Upper Bela Road,
Delhi-110054” i.e. after a period of
more than 13 months from date of grant
of such permission, due to non-receipt
of any report from the PWD on
compensatory plantation of 60 trees and
transplantation of 4 trees, in lieu of
felling of 2 trees and transplantation of

4 trees.

The letter dated 13.04.2023 issued with
same file number shows that notices
dated 28.02.2022, 02.11.2022 and
02.05.2023 were issued for tree offence

at the wrong address.
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However, no further action was taken
till filing of this OA on 02.05.2023.

Permission for transplantation of 4 trees | No further action was taken till filing of
and felling of 01 tree from 45-47 | this OA on 02.05.2023.

Rajpur Road was issued to “The
Executive Engineer, Central & New
Delhi Building (M-323), Public Works
Department, A Block, 1* Floor, Vikas
Bhawan-II, Nr. Metcalf House, Upper
Bela Road, Delhi — 110054” vide D/o
Forest and Wildlife’s letter dated
12.04.2022.

As per status report dated 01.05.2023 (annexed herewith as Annexure XII) filed by
DRO, only 83 nos. of trees were found planted under Compensatory Forestation at
compensatory plantation site viz. Green Belt at Metcalf House, DRDO Complex,
against total requirement of 280 trees. Also, only 1 bargad tree was found alive
against 19 nos. of trees to be transplanted, and 11 nos. of trees were found dead &

dry and remaining 7 nos. of trees were found missing.

Accordingly, the following actions have been taken by the D/o Forest and Wildlife

in this regard:

3.1 Tree offence as reported by inspection officer on 25.02.2022 for
exposing roots of 6 trees at 45-47 Rajpur Road

3.1.1 A Notice vide No. DCF(C)/DPTA/Offence/21-22/2672 dated 12.06.2023
(annexed herewith as Annexure XIII) was issued to the Executive Engineer

(Civil), O/o CBMD Division, M-323, PWD, Vikas Bhawan-II, Delhi-54 wherein

~
v
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Tree Officer directed the Executive Engineer to appear before her on 16.06.2023 in

the matter of such Tree Offence.

3.1.2  Sh. Vinay Chaudhary, Executive Engineer, PWD and Sh. Rajat Kant,
Assistant Engineer, PWD appeared before the DCF(Central) and accepted that they
have exposed the roots of the concerned trees. Accordingly, Tree Officer vide
Order No. DCF(C)/DPTA/Offence/21-22/3572-74 dated 04.07.2023 (annexed
herewith as Annexure XIV) imposed a penalty of Rs.60,000/- for tree offence
damaging roots of 6 trees, which was deposited by PWD vide its letter No.
54(19)21-22/Central and New Delhi Building (M-323)/2023-24/1872 dated
19.07.2023 (annexed herewith as Annexure XV). Further, these two officers of
PWD viz. Sh. Vinay Chaudhary, Executive Engineer, PWD and Sh. Rajat Kant,
Assistant Engineer, PWD (along with other concerned officers) have been placed
under suspension by their Disciplinary Authority in July, 2024 on the
recommendations of the Directorate of Vigilance, Government of NCT of Delhi,
for their misconduct w.r.t. illegalities / irregularities in the construction works
undertaken at 6, Flag Staff Road and 45-47, Rajpur Road.

3.2 Plantation of only 83 nos. of trees under Compensatory Forestation at
compensatory plantation site viz. Green Belt at Metcalf House, DRDO
Complex against total requirement of 280 trees

3.2.1 A letter No. F. No. 337/CFD/DCF(C)/Site- Inspection reports/2023-
24/1220-24 dated 04.05.2023 (annexed herewith as Annexure XVI) was issued to
Ex. Engg. (PWD) by the Tree Officer intimating that the security deposit of
remaining 197 nos. trees stands forfeited and the remaining plantation would be

carried out by the Forest Department for completing the Compensatory Plantation.

3.2.2  Subsequently, Tree Officer vide order No. 69/CFD/TC/Check-List/2023-
24/2281-83 dated 31.05.2023 (annexed herewith as Annexure XVII):

(i) forfeited security deposit of PWD; and

(ii) directed the Range Officer to plant remaining 197 nos. of trees using such

forfeited security deposit money.
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3.2.3  Accordingly, plantation of 200 trees was undertaken by the Range Officer
as reported vide compliance report submitted vide No. DAFW/CFD/Range
Office/Comp./2023-24/02 dated 22.06.2023 (annexed herewith as Annexure
XVIII).

3.24  That the plantation of 200 tree sapling in furtherance of order dated
31.05.2023 was inadvertently carried out inside the DRDO Complex whereas the
Green Belt is situated outside the DRDO Complex and were being maintained by
Horticulture wing of DRDO. When the officials of Forest Department sought
permission to enter the plantation site for maintenance, the security of DRDO
complex restrained the officials of Forest Department to enter inside the DRDO
complex for want of specific directions/orders to carry out plantation inside the

DRDO complex due to security reason.

3.2.5 Therefore, a letter No. 44/DCF(C)/DPTA/Offence/2021-22/2531-2533
dated 14.08.2024 (annexed herewith as Annexure XIX) has been sent to DRDO to
either successfully maintain plantation themselves for seven years or provide access
to officials of Forest Department for successfully maintaining the plantation for 7

years.

3.2.6  An inspection of the plantation inside green area was carried out by the
field officials of Forest Department on 16.08.2024 (annexed herewith as Annexure
XX) and it was found that the Horticulture wing of DRDO is maintaining the
plantation properly and as on date 173 trees are surviving and are in healthy

condition.

3.2.7  Additional plantation of 197 trees has also been carried out by D/o Forest
and Wildlife in Old Garhi Mandu Plantation area as per report dated 14.08.2024
(annexed herewith as Annexure XXI) (along with geo-coordinates, map,
photographs) of the Forest Guard from the security deposit forfeited for the same
from the PWD.



33 Action for 18 nos. of dead/mission trees (11 nos. of trees which were
found dead & dry, and 7 nos. of trees which were found missing) against
transplantation of 19 nos. of trees
3.3.1 Tree Officer vide Iletter No. 337/CFD/DCF(C)/Site-Inspection
Reports/2023-24/1225-29 dated 04.05.2023 (annexed herewith as Annexure XXII)
asked “The Executive Engineer (Civil), Office of the CBMD Division, M-323, Vikas
Bhawan-II, Delhi-110054" to plant 90 trees (1:5 ratio of 18 failed transplanted
trees) of indigenous species (like Neem, Peepal, Arjun, Pilkhan, Jamun) of height
15 feet and having a minimum diameter if 6 inches, in lieu of 18 nos. of
dead/missing transplanted trees within a period of 3 months, as prescribed under
clause 4(6)(b)(iv) under Tree Transplantation policy, 2020 which is reproduced
herein as under:-

“Moreover for all transplanted trees that do not survive indigenous tree

species with 15 feet height and at least 6 inch diameter to be planted at

1:5 ratio should be planted”

332 A copy of the Tree Transplantation Policy is annexed herewith as

Annexure XXIII.

3.3.3  As no compliance report was received from the PWD in pursuance to
abovementioned letter No. 337/CFD/DCF(C)/Site-Inspection Reports/2023-
24/1225-29 dated 04.05.2023 even after passage of 3 months’ time, therefore, a
reminder was issued to PWD vide letter vide No. 337/CFD/DCF(C)/Site-
Inspection report/2023-24/4736-41 dated 02.08.2023 (annexed herewith as
Annexure XXIV).

334 PWD vide its letter No. 23(CMR)DB/C&ND Bldg. (M-323)/2023-
24/2085 dated 04.08.2023 (annexed herewith as Annexure XXV) provided
compliance report informing that 90 trees of pilkhan have been planted at outer ring
road (Chandgi Ram Akhada to Majnu Ka Tilla) near Chandrawal under

compensatory plantation.

368



369

\2

4

That in compliance of the directions passed by the Hon’ble Tribunal vide order

dated 04.03.2024, the following steps and actions have been undertaken:

()

(i)

(iii)

Specific directions in form of a notice were issued to PWD vide notice No. 44/DCF
(C)/DPTA/offence/2021-22/101-04 dated 09.04.2024 (annexed herewith as
Annexure XXVI) stating about detailed joint inspection of all four sites mentioned

in the Hon’ble Tribunal’s Order to be performed on 15.04.2024.

That on 15.04.2024, the joint inspection was carried out by the Dy. Conservator of
Forests (Central) along with the Range Officer and officials of the Forest
Department & PWD. It was found that neither any of the plantation site was
properly maintained, nor the work of proper cleaning/ weeding was performed.
Accordingly, Deponent DCF (Central) directed the user agency to ensure the regular
maintenance of compensatory plantation by taking up the work of
cleaning/weeding, watering and other tending operations for the survival of
compensatory plantation. Further, PWD officials were asked to submit an
undertaking to inform about the number of trees which were planted as
compensatory plantation in lieu of every tree felling/transplantation permission
granted, time and location (geo-coordinates specified) of plantation and also the
expenditure incurred thereupon and the current status of survival of plantation.

Inspection report dated 15.04.2024 is annexed herewith as Annexure-XXVIL

That a letter No. 54(Tree Cutting)/Central and New Delhi Building (M-323)/2023-
24/1070 dated 18.04.2024 (annexed herewith as Annexure XXVIII) was received
from the PWD informing location and status of plantation of 280 tree saplings as
compensatory plantation and 90 tree saplings in lieu of failed transplantation of 18
trees in furtherance of Tree Officer’s letter No. 337/CFD/DCF(C)/Site-Inspection
Reports/2023-24/1225-29 dated 04.05.2023 (annexed herewith as Annexure XXII).

A ————

g,
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(iv) That the Forest Department at the time of joint inspection on 15.04.2024 and vide

)

5

notice no. No. 44/DCF(C)/DPTA/ OFFENCE/2021-22/289-293 dated 19.04.2024
(annexed herewith as Annexure XXIX) asked the PWD to provide number of trees
which were planted as compensatory plantation in lieu of every tree
felling/transplantation permission granted, time and location (geo-coordinates
specified) of plantation and also the expenditure incurred thereupon and the current
status of survival of plantation. However, PWD has not submitted the above details

despite repeated communication from this office.

Subsequently, on 24.04.2024 and 25.04.2024, a detailed re-inspection was carried
by the officials of D/o Forest and Wildlife with officials of PWD. During the course
of re-inspection, and the following observations have been made vide report dated
26.04.2024 2024 (annexed herewith as Annexure-XXX) along with the
photographs of the sites:
a. On all the 4 sites of compensatory plantation of PWD, PWD had started
cleaning but were still not properly maintained at the time of joint inspection.
b.  On Saleemgarh site plantation, support for plants was found but 3 plants were
found to be in dry conditions. Cleaning, weeding operations were not properly

carried out.

¢.  OnITO Flyover site, watering and cleaning/ weeding operations were found -

to be satisfactory.

d.  On the site near Metcalf House DRDO Complex (plantation in lieu of
compensatory failure) and Chandrawal (plantation in lieu of transplantation
failure), watering was found to be satisfactory on both the sites. However,
cleaning/weeding operations on both sites were not properly carried out.
Supports to leaning plants were not done as per the observations raised on
15.04.2024 by DCF (Central). Five plants were found without any support &

were leaning towards the ground.

It is most respectfully submitted that Deponent as Tree Officer vide order No.

44/DCF(C)/DPTA/Offence/21/22/2528-2530 dated 14.08.2024 (annexed as Annexure —
XXXI) has directed PWD to plant 100 times trees in lieu of Compensatory Plantation
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failure i.e., 19,700 trees and its successful maintenance for 7 years. In case of non-
compliance, PWD has been directed to provide 19.7 ha of land and additional amount of
Rs.11,22,90,000/- for carrying out plantation of 19,700 trees by the D/o Forest and
Wildlife.

6 It is further submitted that CBI has registered a preliminary enquiry (PE No.
0032023A0006) in the matter of irregularities / illegalities in construction works
undertaken by PWD w.r.t. 6 Flag Staff Road / 45-47 Rajpur Road.

7 It is further submitted that Department of Forest and Wildlife has been deeply
apologise for delay in filing the status report before the Hon’ble Tribunal. Department of
Forest and Wildlife had taken action against delinquent ones for such delay, wherein
services of Mohd Yasir Khan Sr. LA have been terminated and Sh. Vicky Dagar, Range

Officer has been placed under suspension.

8 It is humbly submitted that the respondent has the highest respect and regard for
the orders of the Hon’ble Tribunal. The Department is pursuing the directions of the
Hon’ble Tribunal with bonafide intention and taking all the necessary steps in order to

comply with the directions of the Hon’ble Tribunal.

LY

/
Dy. Conservator of Forest$/Mree Officer
Central Forest Division
Government of NCT of Delhi

-
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P Q ' DEPARTMENT OF FOREST AND WILD LIFE
' OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
NORTH FOREST DIVISION, KAMLA NEHRU RIDGE,
DELHI-110007(PH.:-23853561)
F. e, 09/NED/TC/Felling/2020-21/ ©@% - Ob |
To

Date: {044, 2.62.0

The Executive Engineer,

Central & New Delhi Building, (M-323)
Public Work Department,

A-Block, 1st Floor, Vikas Bhawan-11,
Nr. Metcalf House, Upper Bela Road,
Delhi-110054.

’

Sub:  Permission for felling/transplant of 09 no. of trees from the recidence of Hon'ble
C.M.,, b Flag Staff Road, Civil Lines, Delhi-110054. —

With reference to your application dt. 28.10.2020 on the subject noted above, you are
hereby informed that permission is granted for transplantation of 09 no. of trees from the
recidence of Hon'ble C.M., 6 Flag Staff Road, Civil Lines, Delhi-110054 subject to the satisfaction
of the terms and conditions hereinto specified:

The required security deposit of Rs. 5,13,000/- (Rupees Five Lakh and Thirteen
Thousand Only) vide payment DD No. “001378” date 10.11.2020, frony State Bank of India,
Tis Hazari, Delhi has been received. ‘

S.No. | Species of trees ~ Location Remarks
T oL Mango-03 . . - -
00 %rili 0 From the recidence of Hon'ble | Permission for
o s C.M., 6 Flag Staff Road, Civii Lines, transplantation of 09 no.
L As-0a Delhi-110054 ; lree
| 04 Karipatta-02 ¥ . '
4 terms & Conditions
1. Permission. for transplantation of tree is granted at your risk and without prejudice to
the claim (s) of any other person/s who may be having any right (s) over the land or the
tree. '

2. Material produced from trees shall not be disposed without permission of the Tree
Officer, ' : B .
Progress report of felling & transportation shall be submitted throu gh Inspection Officer
concerned along with complete details of tree. You are requested to intimate this office
at least 3 days in advance before starting the removal of felled lrees, )
4. The timber/wood arising oul of felling/ transplantation is transported to the nearest
public crematorium managed by MCD under proper receipt and at his expense. He shall
submit copy of the receipt obtained from such crematorium to this office immediately

thereafter..
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b The compensatory plantation of ten times the no. of tree permitted
felling/transplantation shall be planted at Ring Road (side verge) along with DRYO
Complex boundary Near Metcalf House and Ring Road Mall Road; Near Wazirabac
Flyover, Delhi and the transplantation of all the 09 nos. trees shall be carried out at
PWD Store/ office, Khyber Pass , Kamla Nehru Ridge, Cfivﬂ Lines, Delhi-07. The 90 nos.
of tree saplings shall be 6-7 ft. tall of native species such as Arjr.m, Jamun, Gular,
Pilikchan, Neem amaltas etc. and the plantation shall be completed by the applicant
within 9 months from the date of issue of this permission and successfully maintain the

plantation for 07 (seven) years. The completlon of plantaﬂon shall be intimated to this
office along with photographs.

6. In the event of failure on the pat‘f of the perhu‘t holder to carry out compensatory
plantation as indicated at serial number 7 above, the Tree Officer shall himself arrange to
plant ‘tree saplings and recover the cost thereof from the permit holder by way of

' adjustment against the security deposit made by the permission holder, or failing that,
: by recovery as arrears of land revenue and take suitable action as per DPTA, 1994.

Dy. Consérvator of Forest

: North Forest Division
F. Ne. 09/NFD/TC/Felling/2020-21/ o Date:

Copy to:- -~

1. "The Conservator of Forests, V1l\as Bhawan, A—Block 2nd Bloor, [LP. Estate, New De1h1-02
for information. '

2. Sh. Vaseem 5aifi, L.O. for information and necessary action.

Dy. Conservator oi Forests
North Forest Division
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DEPARTMENT OF FOREST AND WILD LIFE
FICE OF THE DEPUTY CONSERVATOR OF FOREST
CeNTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,
DELHI-110007(PH.:-23853561)

Date: ] 8[0‘?_/ 2o A
To '

The. Executive Engineer,
Central & New Delhi Building (M-323)
Public Works Department, .
A-Block, 1st Floor, Vikas Bhawan-II
Near Metcalf House, Upper Bela Road,
Delhi-110054

Sub:- Non-fulfilling of conditions attached to the permission for felling/transplanting of

09 nos. tree vide letter no. 23(26/1)/DB/Central and New Delhi Bhawan(M-
323)/2020-21/1500 Dated 28/10/2020 for construction of New Block at 6, Flag Staff
Road, Civil Lines, Delhi-110054. i

Ref: This office permission order no. 09/NFD/TC/Felling/2020-21/989-90 dtd. 10.11.2020.
Sir,

Kindly refer the above mentioned permission issued by this office vide letter ded.
10.11.2020, the details of which are as follows. '

Project No. Of trees | No. Of trees | No. Of saplings | Date of
. proposed to be | proposed to | to be planted as | issue of
felled be compensatory permission
. transplanted | plantation by -
o project
proponent
for construction | Nil 09 90 10.11.2020.
of New
Block at |
6, Flag |
Staff
Road,
Civil
Lines,
Delhi
110054

In the abov

d that this office is not in receipt of the complaince
report regarding trans

entioned in the terms and cornditions mentioned
to submit the following information reg. the
permissions.

in the permission let
compliance of terms @

1. Transplantation of nediately after permission is issued and

{tlf_ls, after which a completion report has to

f the transplantation of trees shall not be
lace than 4 meter(main Eiransol aﬁol'l site. . .

should be com
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The progress report of transplantation shall be submitted throu
concerned along with complete details of trees, :
3. The lops and tops of the trees.shall be sent/ supplied to the nearest crematorium free of
cost and the same should be reported to DCF (Central) by User Agency.
4. The transplantation shall be carried out prior to trans
herein. The 09 trees shall be transplanted and sub
. Deputy Conservator of Forests (Central). :
5. Transplantation/ felling of trees and transportation of forest produce arising there from
to the public crematorium shall be completed within 90 days.

g;h' ihspectiqﬁ offi 7

plant of 09 nos: of trées permitted
mission of compliance certificate to

el o W B

6. Detailed plantation schedule shall be submitted by .User Agency in compliance with
~ Section 12 of Delhi Preservation of Trees Act, 1994 before initiating transplantation/
felling, o ' -‘
Alds
J Dy. ConservatSi*of Forests
: Central Forest Division,/ Tree Officer
Copy to :- .

1. PS to the Principal Chief Conservator of Forests, A-Block, 2nd Floor, Vikas Bhawan,
Delhi-02 for information. '

2. PA to the Conservator- of Forests, 'AnBlock, 2nd Floor, Vikas Bhéwan, Delhi-02 for
information. '

/

Dy. Conservator of Forests
Central Forest Division/Tree Officer




GUY 1. UE NCL U JBLELL ANNEXURE -

' ' ] Tf DEPARTMENT OF FOREST AND WILD LIFE 8[‘7
. L4 OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
il e NORTH FOREST DIVISION, KAMLA NEHRU RIDGE,
'j e DELHI-110007(PH.:-23853561)
F. No. 19/NFD/TC/Felling/2020-21/ [ 0 83— Sy ‘ Date: 04 ]’_01 / 200

To,

The Executive Engineer,

Central & New Delhi Building, (M-323),
Public Work Department,

A-Block, 1st Floor, Vikas Bhawan-II,
Nr. Metcalf House, Upper Bela Road,
Delhi-110054.

Sub: Permission for transplantation of 02 no. of trees from the recidence of Hon’ble C.M., 6
Flag Staff Road, Civil Lines, Delhi-110054.

With reference to your application dt. 21.12.2020 on the subject noted above, you are
hereby informed that permission is granted for transplantation of 02 no. of trees from the
recidence of Hon'ble C.M., 6 Flag Staff Road, Civil Lines, Delhi-110054 for construction of new
Block, sub]ect to the satisfaction of the terms and conditions hereinto specified.

The required security deposit of Rs. 1,14,000/- (Rupees One Lakh and Fourteen

Thousand Only) vide payment DD No. “001754" date 30.12.2020, from State Bank of India,
Tis Hazari, Delhi has been received.

S.No. | Species of trees Location Remarks 7
_ From the recidence of Hon'ble | Permission for
01. Mango-02 C.M,, 6 Flag Staff Road, Civil Lines, transplantation of 02 no,
Delhi-110054, tree.

Terms & Conditions

1. Permission for transplantation of tree is granted at your risk and without prejudice to

the claim (s) of any other person/s who may be having any right (s) over the land or the
tree. : '

[

Material produced from trees shall not be disposed without permission of the Tree

Officer. ;
. ) 3. Progress report of felling & transpor tatlon shall be submitted through Inspection Officer
' ' concerned along with complete details of tree. You are requested Lo intimate this office
at least 3 days in advance before starting the removal of felled trees.
4. The timber/wood arising out of felling/transplantation is transported to the nearest
public crematorium managed by MCD under proper receipt and at his expense. He shall

' submit copy of the receipt obtained from such crematorium to this office immediately
thereafter. :

5. Transplantation of tree shall be carried out in a scientific manner so as to ensure the

survival of the trees at receptor site. A report regarding completion of transplantation
and survival of the transplanted trees shall be submitted to this office without fail.

o
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6. The compensatory plantation of ten times the mo. of tree permitted ,-‘-.‘i’ fomes
(side .verge) along with Do

felling/ transplantation shall be planted at Ring Road

Complex boundary Near Metcalf House and Ring Road Mall Road, Near Wazirabad
Flyover, Delhi and the transplantation of all the'_ 09 nos. trees shall be carried ouf at
PWD Store/ office, Khyber Pass , Kamla Nehru Ridge, Civil Lines, Delhi-07. The 90 nos.
of tree saplings shall be 6-7, ft. tall of native species such as Arfun, Jamux, Gular,
Pilkhan, Neem amaltas etc. and the plantation shall be completed by the applicant
within 9 months from the date of issue of this permission and successfully maintain the

plantation for 07 (seven) years. The completion of plantation shall be intimated to this
office along with photographs. '

In the event of failure on the part of the permit holder to carry out compensatory
plantation as indicated at serial number 7 above, the Tree Officer shall himself arrange to
plant tree saplings and recover the cost thereof from the pemﬁt holder by way of
adjustment against the security deposit made by the permission holder, or failing that,
by recovery as arrears of land revenue and take suitable action as per DPTA, 1994.

Dy. Conservatdr of Forest
North Forest Division

F. No. 19/NFD/TC/Felling/2020-21/ Date:
Copy to:- | _ : ; . ;
1. The Conservator of Forests, Vikas Bhawan, A-Block, 20d Floor, I.P. Estate, New Delhi-02
for information. ' '

2. Sh. Ravinder Kumar, 1.O. for information and necessary action.

Dy. Conservalor of Forests
North Forest Division
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GOVT. OF NCT OF DELHI | £
DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,
DELHI-110007(PH.:-23853561)

F. No. 13/CFD/TC/Felling/2021-22/ 2355 -5 7~ Dite: 11~ of-22|

To,

The Executive Engineer, PWD

Central & New Delhi Building (M-323)

A-Block, Ist Floor, Vikas Bhawan-II,

Near Metcalf House, Upper Bela Road, Delhi-54.

Sub:-  Application for felling of 06 trees in 6 flag staff road, civil lines, Delhi.

|
With reference to your online application ID no. 3440 was received on e-forest portal on
the subject noted above, you are hereby informed that permission is granted for felling of 06

trees in 6 flag staff road, civil lines, Delhi, subject to the satisfaction of the terms and conditions
hereinto specified. ‘

The required security deposit of Rs.3,42,000/- (Rupees Three Lakh Forty Two Thousand

Only) vide payment DD/Cheque No. “004004” date 13.08.2021, from SBI Tis Hazari, Delhi has
been received.

S. No. Species name Location Remarks
01 Bottle palm -06 6 flag staff road, civil lines, Permission granted for
Delhi. felling of 06 trees.

Terms & Conditions

1. Permission for felling of trees is granted at your risk and without prejudice to the claim
(s) of any other person/s who may be having aniy right (s) over the land or the trees.

2. Material produced from trees shall not be disposed without permission of the Tree
Officer. |

3. Felling of tree/s shall be completed within 30 days of issue of this letter.

4. Progress report of felling & transportation shall be submitted through Inspection Officer
concerned along with complete details of tree. You are requested to intimate this office
atleast 3 days in advance before starting the removal of felled trees.

5. The timber/wood arising out of felling shall be auctioned by user agency and proceeds
shall be deposited as revenue to the Government Treasury. Lops and tops arising out of
trees be transported to the nearest public crematorium managed by MCD under proper

receipt and at his expense. He shall submit copy of the receipt obtained from such
crematorium to this office immediately thereafter. ‘

6. The compensatory plantation of ten times the no.

planted at Ring .Road (side verge) along with DRDO Complex boundary Near Metcalf
House and Ring Road Mall Road, Near Wazirabad Flyover, Delhi. The 60 nos. of tree

saplings shall be 6-7 ft. tall of native species such as Arjun, Jamun, Gular, Pilkhan, Neem
amaltas etc. and the plantation shall be completed by the applicant within 9 months
from the date of is

sue of this permission and successfully maintain the plantation for 07
(seven) years. The completion of plantation shall be intimated to this office alono with
nknlnnun--l--

of trees permitted for felling shall be
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7. In the event of failure on the part of the permit holder to carry out compensé.tory-"l;-__ 13
plantation as indicated at serial number 6 above, the Tree Officer shall himself arrange to
plant tree saplings and recover the cost thereof from the permit holder by way of
adjustment against the security deposit made by the permission holder, or failing that,

by recovery as arrears of land revenue and take suitable action as per DPTA, 1994. 2 X
& 2 -
Dy or}servator of Foreét
Central Forest Division
F. No. 13/NFD/TC/Felling/2021-22/ - | Date:
Copy to:- '

1. The Conservator of Fofests, Vikas Bhawan, A—B_lock, ond Floor, L.P. Estate, New Delhi-02

for information.0 : _
9 Sh. Ravinder Kumar, L.O. for information and necessary action.

&
Dy. Conservator of Forests
Central Forest Division
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F. No. 13/NFD/TC/Felling/2021-22/ TolY9 —5)
GOVT. OF NCT OF DELHI
DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,
DELHI-110007(PH.:-23853561) ' '

2) 'ANNEXURE —%BQ
W .

; Date:’g /01(.10 2:2__ .

To
The. Executive Engineer, -
Central & New Delhi Building (M-323)
Public Works Department,
A-Block, 1st Floor, Vikas Bhawan-II
Near Metcalf House, Upper Bela Road,
Delhi-110054

Sub:- Non-fulfilling of conditions attached to the permission for felling/transplanting of
06 nos. tree vide online ID no. 3440 for construction of New Block at 6, Flag Staff
Road, Civil Lines, Delhi-110054. :

Ref: This office permission order no. 13/NFD/T C/Felling/2021-22/2355-57  dtd.
17.08.2021. T - |

Sii,

Kindly refer the above mentioned permission issued by this office vide letter dtd.

17.08.2021, the details of which are as follows.

Project No. Of trees | No. Of trees | No. Of saplings | Date of
proposed to be | proposed to | to be planted as | issue of
felled | be compensatory permission

: | transplanted . | plantation by [
: project
proponent

for construction | 06 Nil 60 17.08.2021.

of New
Block at
6, Flag
Staff

Road, -

Civil

Lines,

Delhi

110054

|

In the above context it is informed that this office is not in receipt of the complaince

report regarding’ transplantion till date as mentioned in the terms and conditions mentioned
in the permission letter. You are requested to submit the following information reg. the
compliance of terms and condition of the following permissions.

1. Transplantation of trees shall be initiated.ilmnediately after permission
should be completed not later than three months, after which

is issued and
a completion report has to |

be submitted to the Tree Officer. The spa_;cing of the transplantation of trees shall not be

Toioves Elsumd s fasz
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2. The progress report of transplantation shall be submitted through inspection. officer
concerned along with complete details of trees. . Lo :

3. The lops and tops of the trees shall be sent/ supplied to the nearest crematorium free of
cost and the same should be reported to DCF (Central) by User Agency. :

4. The transplantation shall be carried out prior to fel]ii_lg- of 06 nos. of trees permitted
herein, The 06 trees shall be felled and submission of c'ompliaﬁce certificate to De'pﬁty
Conservator of Forests (Central). ) ' ‘

5. Transplantation/ felling of trees and transportation of forest produce arising there from
to the public crematorium shall be completed within 90 days. -

6. Detailed plantation schedule shall be submitted by User Agency in compliance with
Section 12 of Delhi Preservation of Trees Act, 1994 before initiating transplantation/ .

1

felling. . ; ;
\por~
Dy. Conservator of Forests
Central Forest Division/Tree Officer
Copy to :-

1. PS to the Principal Chief Conservator of Forests, A-Block, 2nd Floor, Vikas Bhawan,
Delhi-02 for information.,

2. PA to the Conservator of Forests, A-Block, 2nd -Floor, Vikas Bhawan, Delhi-02 for
information. : : C ‘

~—
Dy. Conservator of Forests
Central Forest Division/ Tree Officer




To

Sir,

Sub:-

Ref:

ANNEXURE

22

F. No. 13/CFD/TC/Felling /2021-22/ 2.5 7
GOVT. OF NCT OF DELHI
DEPARTMENT OF FOREST AND WILD LIFE
'OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,
- DELHI-110007(PH.:-23853561) -

Date: ]J/L\‘ 113

The Ex. Engineer,

Central & New Delhi Building (M—SZS)
Public Works Department,
A-Block, !st Floor, Vikas Bhawan-II

Near Metcalf House, upper Bela Road,
Delhi-110054

Non-fulfilling of conditions attached to the permissions for felling/transplanting
of 06 trees for construction of New Block at Block at 6, Flag Staff Road, Civil Lines,
Delhi-110054

This office
18.02.2022.

permission order no.

_ ' Kindly refer the above mentioned permission issued by this office vide letter dtd.
18.02.2022., the details of which are as follows.

13/CFD/TC/Felling/2021-22/7049-22  dtd.

382

Project No. Of trees | No. Of trees | No. Of saplings | Date of
’ .| proposed to be | proposed to | to be planted as | issue of
.| felled be compensatory permission
transplanted | plantation by
project
; : . proponent
New Block at|06 - 60 18.02.2022
- Block at 6,
Flag Staff
Road,
Civil
Lines,
Delhi-
-110054
~In the"eibove context it is informed that this office is not in receipt of the complaince -
report 1egardmg compensatory plantation and transplantion till date as mentioned in the.

terms and cond.ltlons menhoned in the permission letter. You are requested to subnut the

A.fl"
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following information reg. the Compliance of terms and condition 6f the following
~ permissions. ' '
Terms & Conditions

1. Felling of tree/s shall be completed within 30 days of issue of this letter.

2. Progress report of felling and transportation shall be submitted fhrough inspection
officer concerned along with complete deta_ﬂs'of trees. You are requested to
intimate this office atleast 3 days in advance before starting the removal of felled
trees. %

3. The timber/wood arising out of felling is transported to the nearest public
crematorium managed by MCD under proper receipt and at his expanse. He shall
submit copy of the receipt obtained from such crematorium to this office

. : immediately there after. h'

4. The Compensatory Plantation of ten times the no. Of trees permitted for felling
shall be planted at Ring Road (Side Verge) along With DRDO Complex Boundary
Near Metcalf House and Ring Road Mall Road, near Wazirabad Flyover Delhi. The
60 nos. of trees saplings shall be 6-7 ft. tall of native species such as Arjun, Jamun,
Gular, Pilkhan, Neem, Amaltas etc. and the planatation shall be completed by the
applicant within 9 months from the date of issue of this permission and
successfully maintain the plantation for 07 (Seven) years. The completion of
plantation shall be intimated to this office along with photographs. .

5. Transplantation of trees shall be carried out in a scientific manner so as to ansure :
the survival of the tree at receptor site. A report regarding completion of

_ transplatation and survival of the transplanted tree shall be submmited to the
office without fail. '

Dy. Conservator of Forests

Central Forest Division/ Tree Officer
Copy to:- '

1. Sh, Ravinder Kumar, I.O for information.

Dy. Conservator of Forests
Central Forest Division/ Tree Officer
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~F.No. /DCF(C )/DPTA/Offence/Zl-ZZ/'Ib‘S‘ - ' Dated: 93 -0

ANNEXURE - VIIT
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GOVT. OF NCT OF DELHI .
DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,
DELHI-110007, (Ph: 011 - 23853561)

2-%

'NOTICE
To, .
The Ex. Eng,, Maintenance Department,
Lok Nayak Hospital,
New Delhi-02.

Whereas, it has been alleged that a Tree Offence has been committed at 45-47, Rajpur
Road, Delhi by illegal pruning/cutting/damaging of tree/s which is a violation of the Delhi
Preservation of Trees Act, 1994.

And whereas, the statement/presence of the person (s) this notice addressed to are
required to find out the factual p051t1011 and to determine the extent of offence according to its
merit.

Now, therefore, I, Aditya Madanpotra, T1ee Officer, as empowered under the De1h1
Preservation of Trees Act, 1994 call upon you to appear before me on J&G.8-2p22% ...

J2:em.... P.M. in the office of Dy. Conservator ‘of Forest cum Tree Officer, Central Fmest

D1v151on Kamla Nehru Ridge, Delhi- 110007. ‘
‘ é 5)“' v;»"
Dy. ConséVator of Forests

Central Forest Division/Tree Officer

‘ .Copy to:-

1. Sh. Ravinder Kumar, IO Tree Cell for mellI‘l’lthll and necessary action.

Dy. Conservator of Forests
Central Forest Division/ Tree Officer



AR S ' . .
F. No. / DCF (C)/DPTA/Offence/21-22/ § 15 55-5€
GOVT. OF NCT OF DELHI » |
DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,
DELHI-110007, (Ph: 011 - 23853561)

NOTICE
To, .
The Ex. Eng., Maintenance Department,
Lok Nayak Hospital,
New Delhi-02.

In continuation of this office notice. F. No. DCF(C)/DPTA/Offence/21-22/7551 Dated
28/02/2022 on the matter of tree offence committed at 45-47, Rajpur Road, Delhi by illegal

pruning/cutting/damaging of tree/s which is a violation of the Delhi Preservation of Trees Act,
1994. - i :

And whereas, the statement/presence of the’ person (s) this notice addressed to are

required to find out the factual position and to determine the extent of offence according to its
merit. ' ' ' '

Now, therefore, I, DCF (Central), Tree Officer, as empowered unde{ the Delhi
Preservation of Trees Act, 1994 call upon you to appear before me on .=\l 22.... at

N30 AM. in the office of Dy. Conservator of Forest cum Tree Officer, Central Forest
Division, Kamla Nehru Ridge, Delhi-110007. :

Dy. Consetvator of Forests

Central Forest Division/ Tree Officer -
Copy to:- '

1.. Sh. Ravinder Kumar, Tree Cell, I.O for information and necessary action. -

~ Dy. Cég;ator of Forests

Central Forest Division/Tree Officer

ol
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Date:azﬂf 2020
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ANNEXURE - X
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F. No. 44/ DCF (C)/DPTA/Offence/21-22/ 1135
GOVT. OF NCT OF DELHI : . ' :
DEPARTMENT OF FOREST AND WILD LIFE _ )@/ C
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
CENTRAL FOREST DIVISION, KAMLA_NEHRU RIDGE,
DELHI-110007, (Ph: 011 - 23853561)
o Date: 2 - 05 -222.%
NOTICE B
To,
The Ex. Eng., Maintenance Depa1tment
Lok Nayak Hospital,
New Delhi-02.

In continuation of this office notice F. No: DCF(C)/DPTA/Offence/21-22/7551 Dated
28/02/2022 & F. No. DCF(C)/DPTA/ Offence/21-22/5555-56 Dated 02/11/2022 on the matter of
tree offence committed at 45-47, Rajpur Road, Delhi by illegal pruning/cutting/damaging of
tree/s which is a violation of the Delhi Preservation of Trees Act, 1994,

And whereas, the statement/ ;31'eseni:e of the person.(s) this notice addressed to are
required to find out the factual position and to determine the extent of offence according to its
merit. :

Now, therefore, I, DCF (Central), Tree Offlcer, as empowered under the Delhi
Preservation of Trees Act, 1994 call upon you to appear before me on .3.%2...22.... at
...... ” . in the office of 'Dy.' Conservator of Forest cum Tree Officer, Central Forest
Division, Kamla Nehru Ridge, Delhi-110007. -

It is reiterated that this is the final notice of appearance issued in the instant matter. In
case, the alleged accused fails to appear before the undersigned, an ex-parte order will be issued
for compounding of offence.

Dy. Conserv% of Forests
Central Forest Division/Tree Officer
Copy to:-

1. Bl Ravmde1 Kumar, Tree Cell I. O f01 1nfo1mahon and necessary action.

Dy_. Conservﬁ of Forests

Central Forest Division/Tree Officer

6fc
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F. No. 44/CFD/TC/Online/Felling /2021-22/2 5 %
GOVT. OF NCT OF DELHI
DEPARTMENT OF FOREST AND WILD LIFE - _
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,
DELHI-IlOOO?(PH.:-23853561)

Date:/ 3 | 4(te2>
To

The Ex. Eng., PWD

M-323, A-Block, Ist Floor,

d Vikas Bhawan-II, Near Metcalf House,
i Upper Bela Road, Delhi-110054.

Sub:- Non-fulfilling of conditions attached to the permissions for felling/transplanting
of 06 trees at 45-47 Rajpur Road, Delhi.

Ref: This office permission order no. 44/CFD[FC/Onhne/Fe111ng/2021-22/'7521 23 dtd.
28.02.2022.

Kindly refer the above mentioned permission issued by this office vide letter dtd.
28.02.2022, the details of which are as follows.

Sir,

Project No. Of trees | No. Of trees | No. Of saplings | Date of
proposed to be | proposed to | to be planted as | issue of
felled ' be compensatory | permission

transplanted | plantation by
project
j proponent
45-47 Rajpur | 02 | 04 60 28.02.2022
Road, Delhi.

In the above context it is informed. that this office is not in receipt of the complaince
report regarding compensatory plantation and transplantion till date as mentioned in the
terms and conditions mentioned in the permission letter. You are requested to submit the
following information reg. the compliance of terms and condition of the following
permissions.

Terms & Conditions

1. Felling of tree/s shall be completed within 30 days of issue of this letter.
Progress report of felling and transportation shall be submitted through inspection
officer concerned along with complete details of trees. You are requested to

intimate thIS office atleast 3 days in advance before starting the removal of felled -
trees. '

"
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3. The timber/wood arising out of felling is transported to the nearest publi‘:
crematorium managed by MCD under proper receipt and at his expanse. He shall
submit copy of the receipt obtained from such. crematormm to this ofhce'
immediately there after. ' ' |

4. The Compensatory Plantation of ten times the no. Of trees permitted for fe]]mg f
shall be planted at ring road near Metcalf House. The 60 nos. of tree saplings shall -
be 6-7 ft. tall of native species such as Arjun, Jamun, Gular, Pilkhan, Neem,
Amaltas etc. and the planatation shall be-completed by the applicant' within 9
months from the date, of issue of this permission and successfully maintain the
plantation for 07 (Seven) years. The completion of plantation shall be intimated to
this office along with photographs

5. Transplantation of trees shall be carried out in a scientific manner 50 as to ansure
the *survival of the tree at receptor site. A report regarding completion of

transplatation and survival of the transplanted tree shall be submmited to the
office without fail. ' '

Dy. Conservator of Forests

Central Forest Division/Tree Officer
Copy to:- '

Sh. Ravinder Kumar, 1.O for information.

Dy. Conserveér of Forests

Ceni;ral’ Forest Division/Tree Officer
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STATUS REPORT OF TREE FELLING PERMISSION OF 6 FLAG STAFF ROAD . CIVIL LINES

A field visit has been conducted on 01.05.2023 on different locations of ‘Transplant and compensatory planation site n_.ovo»& @v, propc
The following observations have been made:-

SL. | File no. Online | Permission given for | Location of Status of Compensatory Status of Remarks
No. ID Transplant/Felling | Transplant | Transplant / Plantation (CP) CP on
Felling on ground
. ground ,
1 - | F. No. 09/NFD/ offline |9 trees (Mango-3, PWD Mango-4, 90 trees to be Mango-4, A
TC/Felling/2020- Amla-2,  Citrus-2, Office, Amla-2 planted at Green trees.  which
21 dated Kadipatta-2) - for| Khyber |found . at|belt at Metcalfe transplanted,
10.11.2020 transplant .from - 6| . pass, transplantation | House, DRDO been found dead .
Flag Staff Road, | KNR,Civil |in dead & dry | Complex. | on ground.
Civil Lines | Lines condition. numbers have
) . Only 83 | found on tree.
: . "Pilkhan
2 | F.No. offline |2 nos. of Mango| PWD No mango tree | 20 frees to be | (Ficus No mango tre
19/NFD/TC/Felli trees to be transplant Office, on planted at Green | virens) trees transplantation
ng/20-21 dated from 6 Flag Staff | Khyber .| transplantation |belt at Metcalfe have been | have been found
04.01.2021 Road , Civil Lines pass, KNR, | site have been | House, DRDO | found .
. Civil Lines | found Complex. planted - out
, .| of 280 at
3 | F.No. 3440 | 6 nos. of bottle palm Nil Nil 60 trees to be | proposed =
13/NFD/TC/Felli trees  for felling planted at Green | CP site.
ng/2021-22 dated from 6 Flag Staff belt at Metcalfe
17.08.2021 Road , Civil Lines House, DRDO | There were
Complex. 60 pits
. . having no
4 | F. No. 6288 | 06 trees Transplant-4 PWD Only 1 Bargad | 60 trees to be | sign of | Only 1 wmn.mma tree
44/CFD/TC/onlin | (Ashok-3, Bargad-1) | Nursery trechasbeen | planted at Green | plant there | been found on gro
e/Felling/21-22 and Felling-2 (Ficus near foundon | belt at Metcalfe | (might have

with no. 99 on tru

—=
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dated 28.02.2022 benjamina-1 & | Majnuka ground with died).
Lasoda-1) from 45- Tila no. 99.on trunk _
. 47 Rajpur road | There have
‘ been  no
F.No.05/CFD/TC 6483 | 05 trees PWD Ashok-3, s | sign of | 4 trees, which
| Felling/online 1D (Transplant-4 & | Nursery Neem-1, planted -n | planting of | transplanted.
| 6483/22-23 dated Felling-1) near Jamun-1 : tree | been found dead &
12.04.2022 (Ashok-3. Jamun-1,| Majnuka | . found at at site. No nun
Neem-1) at 45-47 Tila . | transplantation same | have been founc
\ Rajpur road _ site in dead & tree.
_, dry condition
Total 19 treés to be Bargad-1 tree 83 | Out of 19 treecs,
transplanted found healthy. es have | Bargad-1 tree fi
. een found | in healthy cond
11 tirees found . Other 11 trees
dead & dry. in dead &
I . condition. Rema
Remaining 7 7 trees were
trees were not found on ground
found on .
ground.
OFFENCE REPCRT

During the inspection of e-forest portal online ID no.-6288 for seeking permission for wn_::m:..mzmuu.u
at 45-47 Rajpur road, Civil Lines by inspecting DRO. During inspection, an offence of exposing roo

species:-

SL.No. | Name of Species | No. of trees
] : Ficus 1

391
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7 Neem !
3 Lasoda !
4 Bargad 1
5 . Ashok 2

Total 6

After which a notice was issued vide notice no. F.no.14/DCF(C)/DPTA/Qffence/21-22/755 1 dated 25,02.2022 by DCF (C) to Exceutive Eng
Maintenance Department, Lok N ww&n Hospital, New Delhi. As per notice the offender was directed to appear in person on 15.03.2022 at 02:(

, . n : : .
but no one appeared. Again, a 2" notice was issued on 02.11.2022 by DCF (C) and the offender was directed to appear in person on aatlag

no one appeared. These 6 trees were granted permission on 28.02.2022 against Id no.6288.

At the same site, i.e.. 45-47, Rajpur road. another online application was made on 01.04.2022 through e-forest portal (online 1D no.-6483) for s

permission for felling of § trees. Permission was issued on 12.04.2022 for4 :.m.sm_u_mbﬂ and 1 felling.

 Ravimdey O
oy forest €7

: hmi;.*ﬁt_ ﬁ.cz?niw
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_GOVT.OFNCT OF DELHI .
DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,
DELHI-110007, (Ph: 011 - 23853561) -

' o Date: o 06,3,9;5
F. No. / DCF (C/DPTA/Offence/21-22/96 1V~ ' '

Kl

NOTICE UNDER DPTA, 1994

To
The Executive Engineer (Civil),
Office of the CBMD, Division
M-323, PWD, Vikas Bhawan-II,
Delhi-54

Whereas, it ‘has been ‘alleged. that a tree offence has beeﬁ- committed by illegal
pruning/cutting/damaging of tree/s located at 45-47, Rajpur Road, Delhi, without the
permission, which is a violation of .The Delhi Preservation of Trees Act, 1994, -

And whereas, the statement/presence of the person (s) this notice addressed to are
required to find out the factual position and to determine the extent of offence according to its
merit. ' S

Now, therefore, I, DCF (Central), . Tree Officer, as empowered under" ﬁf Delhi
.Lé?;'....-g.... at

. Preservation of Trees Act, 1994 ‘call upon you to-appear before me on ...)&

ALTO2. PML in the office of Dy. Conservator of Forest cum Tree Officer, Central Forest
Division, Kamla Nehru Ridge, Delhi-110007 in the event of failure to appear, legal action will be
initiated against concerned and the matter would be proceeded ex-parte. As per section 136, CrPC,
non-compliance of thisnotice will attract penal provisions u/s 188 of IPC, '

Dy. Conseri% of Forests.
Central Forest Division/ Tree Officer

Copy to:- ‘ )
1. Tree Cell, 1.O for information and necessary action..

Dy. Conservator of Forests
Central Forest Division/ Tree Officer
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GOVT. OF NCT OF DELHI :
DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,
DELHI-110007(PH.:-23853561) . - : .y
F. No. /DCF(C)/DPTA/Offence/zl-zz/gg7‘),-“1\1 . o Y Date: L - 6}- 2%
ORDER e

In furtherance of the complaint received in the foiée. of the ﬁndersigned, inspection was
carried out on 25.02.2022 apropos tree offence commj;ted*at 45-47, Rajpur Road, Delhi.

As per the submitted inspection report, the roots of 6 nos. of trees were exposed before
the final permission was given 45-47, Rajpur Road, Delhi respectively.

AND WHEREAS hearings in the said matter was held on 15.03.2022, 23.11.2022, 09.05.2023,
16.06.2023. Taking into consideration the inspection report of LO dated 25.02.2022 and the
photos shown during the hearing dated 16.06:2023, it is also important to mention that Shri.
VinayChaudhary, & Shri. Rajat Kant himself accepted that have exposed the roots of the
. concerned trees. It is also revealed that the. offence under Delhi Preservation of Trees, Act, 1994

has been committed by illegally damaging the roots of the trees.

NOW, THEREFORE, I, Cheshta Singh, Tree Officer, is imposing a penalty of 60,000/ (Rs. Sixty
thousand only) on Vinay Chaudhary, The Executive Engineer (Civil), Office of the CBMD
Division, M-323, PWD, Vikas Bhawan-II, Deﬂ1i—_110054, for the tree offence under Delhi
Preservation of Trees, Act, 1994, and is hereby directed to deposit the penalty Rs. 60,000/~ (Sixty
Thousand Only) for damaging the roots of 6 nos. of trees, through demand draft in favor of
DDO, Dy. Conservator of Forests (Central), KNR, , Delhi within 15 days of the receipt of this

order failing which recovery proceeding as per law shall be initiated against them.

It is also ordered that no further action will be taken against the offender as regarding
the instant matter is concerned. ‘ '

In case the offender fails to deposit the above amount within permitted period necessary
action shall be initiated to prosecute him under the provision of the above said Act.

s DY, Conservat.or(%Forests
Central Forest Division/Tree Officer

Sh. Vinay Choudhary,

The Executive Engineer (Civil), - -

Office of the CBMD Division, M-323, PWD,
Vikas Bhawan-II, Delhi-110054

Copy to:- ' : ’ o :
1. Conservator of Forests, A-Block, 2nd Floor, Vikas Bhawan, IP Estate, New Delhi (For
- Kind Approval) - o : ' et k&
2. Dy. Conservator of Forests (P&M), A-Block, 2nd Floor, Vikas Bhawan, IP Estate, New
- Delhi (For Kind Approval) - T % . '

Dy. Conservato{’% Forésts

)} (/ T ; Ceontral Farect Dixrician / Tana MELAnaw
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To,
The Dy. Conservator of Forests
Department of Forest and Wild L1fe
North Forest Division
Kamla Nehru Ridge, Delhi-110007.

fd¥%:—  Regarding Demand Draft for Rs. 60,000/-.

WeW—  Your office letter No letter No DCF(C)/DPTA/Offence/21-22 /3572-74 dt.
04.07.2023.

With reference to your.above refer'r'e‘d order, DD No. 895671 dt. 18.07.2023 for
amounting to Rs. 60,000/- in favour Dy. Conservator of Forest (Central) is enclosed
herewith for further deposition and necessary action. |

Please acknowledge the receipt.

Encl:- DD No. 895671 dt. 18.07.2_0‘23
Rs. 60,000/~ (In Original)

Lo 1%0‘1 "D
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yfafert—
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GOVT. OF NCT OF DELHI
DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,
DELHI-110007(PH.-23853561) .
F. N0.337/CFD/DCF(C)/Site-Inspection Reports/2023-24/1220-24 Date: 04.05.2023

To,

~ The Exe. Engineer,
Maintenance Department, PWD
Lok Nayak Hospital, New Delhi

Sub:  Forfeiture of security deposit due to non-compliance of the Terms & Condition of
Tree Transplantation/Felling Permissions-reg ‘

This is to bring to your notice that the following tree transplantation/felling
perm1551ons were issued against the followmg tree felling applications from the office of the

undersigned:
S.No File. No. " Date No. of trees Affected
il F.No. 09/NFD/TC/ Felling/2020-21 10.11.2020 | 09 trees to be Trahsplanted
(Offline Mode) _ :
9. F.No. 19/NFD/TC/Felling/2020-21 04.01.2021 | 02 trees to be Transplanted
(Ofﬂme Mode)-
LI F.No. 13/NFD/TC/ Felling/2021-22 17.08.2021 | = 06 trees to be Felled

(LD. No, 3440)

4, F.No, 44/ CFD/TC/Online/Felling/2021-22 | 28.02.2022 | 04 trees to be transplanted,

(I.D. No. @288) : _ 02 trees to be felled

5. F.No. 05/CFD/TC/ Online / Fellmg /2021-22 .12.04.2022 04 trees to be transplanted,
(I.D. No. 6483) - . 01 tree to be felled
TOTAL AFFECTED TREES ' 28 Trees

As per the status report dated 01.05.2023 filed by Sh. Ravinder Kumar (DRO), only 83
nos. trees were found to be pla.nted as Compensatory Plantation against total of 280 trees

which were to be planted, at"thax 3o}
DRDO Complex.

- parlsatory plantation sitei.e. Green Belt at Metcalfe House,
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_ As a Tree Officer, I must convey my disapﬁéin‘hnent with such flagrant disregard for
the guidelines and regulations.in place to protect and preserve the environment. It is crucial
to ensure that all activities related to the felling and transplantation of trees are carried ot in-

a responsible and sustainable manner to mitigate the impact on the environment and the
community, '

In view of the above, it'is commumcatedfhatﬂte ls'ééuﬁty deposit for the remaining
197 trees to be planted as compensatory plantation stands forfeited. Moreover, the remaining

plantation will also be carried out the Forest Department for compleung the Compensatory
- Plantation.

CHESHTA éINGH
Dy. Conservator of Forests

Central Forest Div-ision/ Tree Officer
Copy to: ' :
1. P.S to PCCF, Department of Forest & Wlldhfe, 2nd Floor, Vlkathawan 1.P. estate,
New Delhi 110002. (For kind mermahon)
2. P.A to CCF (admin), Department of Forest & Wildlife, 2rd Floor, VikasBhawan, LP.
estate, New Delhi 110002. (For kind information) -
3. P.A to CF, Department of Forest & Wildlife, 2 Floor, VikasBhawan, LP. estate, New
Delhi 110002. (For kind information) ‘
4. DCF(HQ), Department of Forest & Wildlife, 2nd Floor, Vlkathawan, LP. estate, New

Delhi 110002. (For kind information)
'CHESHTA ;%NGH

Dy. Conservator of Forests
- Central Forest Division/Tree Officer
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GOVT. OF NCT OF DELHI
DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,

DELHI-110007(PH.:-23853561)

F. No.69/CFD/TC/Check-List/2023-2024/2281-83 : Date: 31.05.2023

ORDER
This is in furtherance of the letter bearing no. 337/CFD/DCF(C)/ Site-Inspection
Reports/2023-24/1220-24, dated 04.05.2023, issued to Exe. Engineer Maintenance Department
(PWD), apropos forfeiture of security deposit due to non-compliance of the Terms & Condition
of Tree felling permissions. The Executive Engineer of Maintenance department, Lok Nayak
Hospital, PWD had failed to comply with section-10 of DPTA, 1994, which imposes an
obligation to plant trees as prescribed by the Tree Officer.

Consequent upon the same, you are hereby directed to plant trees on the Green Belt at
Metcalfe House, DRDO Complex, utilizing the forfeited security deposit money of The EXectitive
Engineer of the Maintenance Department (PWD). The plantation of trees is to be carried out as
per the following details:

1. Location: Green Belt, Metcalfe House, DRDO Complex

2. Number of Trees: 197 trees .

3. Species Selection: Please ensure a diverse selection of native tree species suitable for the
local climate and soil conditions. The choice of species should promote biodiversity and
contribute to the overall aesthetics of the area. Here is a suggested list of species:

e Pilkhan’
e Amaltas
s Arjun

e Jamun

The compliahce report shall be submitted in the office of the undersigned within (4) .
weeks from issuance of this order.

To,
Vicky Dagar,
Range Officer,
Central Forest Division
Dy. Conservator of Fures%ree Officer
: Central Forest Division
Copy to: .

1.. The Exe. Engineer,Maintenance Department, PWD,Lok Nayak Hdspital, New Delhi
2. Tree Cell, Central Forest Division, Kamla Nehru Ridge, Delhi-110007 '

Dy. Conservator of Foresfs/Tree Officer
Central Forest Division
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GOVT. OF NCT OF DELHI
DEPARTMENT OF FOREST AND WILDLIFE,
OFFICE OF THE FOREST RANGE OFFICER, NORTH-EAST RANGI
GARHI MANDU, DELHI:110094
(CENTRAL FOREST DIVISION)

F.No. DHEW \ CFD , W&;H‘ou_\ Comnh _\,)_01&»_1\ . Da.ted: 22.06.2023

To,
Dy. Conservator of Forests,
Central Forest Division,
Kamla Nehru Ridge,
Delhi-110007

Sub: Compliance report in furtherance of order dated 31.05.2023-reg
Respected Ma’am,

This is to bring to your kin notice that in furtherance of your order dated 31.05.2023,
plantation of 200 trees has been carried out by the undersigned at Green belt, Metcalfe House,
DRDO Complex. The different varieties of trees planted at the above mentioned location are
given as under:

DRDO Plantation Summary
S.No. | Species ' Quantity

1. Amaltas - 40
2. Gulmohar 15
3, Jakranda 15
4, Jamun ' ' 65
5. Pilkhan 65

Total 200

This compliance report is submitted to you for your kind perusal and further order
apropos maintenance of above mentioned trees or any other appropriate action as you deem fit.

Your’s sincerely,

R
ey

Range Officer

Central Forest Division
’Nﬂb
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GOVT. OF NCT OF DELHI ,

£ DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST .
CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,
DELHI-110007(PH.:-23853561)

F. No. 44/DCF(C)/DPTA/Offence/21-22/453) - 2533 Dated:- )Yy /,, 3 /,L 4

To,
The Director DESIDOC,
DRDO Complex,
Metcalf House, Civil Lines,
Delhi- 110054
Subject :- Maintenance of Compensatory Plantation Created vide order E.No. 69/CFD/TC/
Check-List /2023-24/2281-83 dated 31/05/2023.

Sir/Madam,

It is here to inform that in compliance of the office order F.No. 69/CFD/TC/Check-
List/2023-24/2281-83 dated 31/05/2023 197 saplings have been planted at DRDO Complex
Metcalfe House, Delhi on 22/06/2023 against the permission granted for felling of trees vide F.
No. 44/CFD/TC/Online/Felling/ZOZ1-22/7521—23 dated 28/02/2022 and other connected
permissions. During the creation of said plantation DRDO officials have extended their full
cooperation. Further to state that for the maintenance of the created plantation when the staff of
Forest department reached to the plantation site the officials of DRDO had barred them to get

inside the premises.

It is pertinent to mention here that the said plantation was created in compliance to the
matter O.A. No. 334/2023 titled Naresh Chaudhary Vs UOI and ors. which is a matter subjudice
before the Hon’ble National Green. Tribunal, Principal Beneh, Delhi and the plantation which
was carried out inside your premises is essential for compliance in the same matter. Fuﬁher as
per the provisions of DPTA 1994 compensatory plantation is to be maintained for minimﬁm 7
years and due to denying entry to the Forest staff for maintenance of the plantation all the
positive efforts made by the Forest Department in the plantation will go in vain and may result in -

failure of the plantation.

G\Q
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ANNEXURE - XX
LV

o 5 b
To 7

The Deputy Conservator of Forest (Central)
Department of Forest and W Helite,

Kamla Nehru Ridge,

Dethi- 110007,

Sub: Inspection report of DRDO plantation sitex
Respected Ma'am,
As per the direction, the compensatory plantation carried out inside DRDO

green area in June, 2023 was inspected on 16.08.2024 and it was found that the plants are

being maintained by DRDO horticulture wing and as on date 173 trees of plants are
surviving,

Yours laithfully,

g
dosindert Singh

Sr—
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F. No0.337/CFD/DCF(C)/Site-Inspection

To,

Sub:

' permission were issued to the addressee for 6 Flag Staff Road, Civil

[
GOVT. OF NCT OF DELHI

DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,

DELHI-110007(PH.:-23853561)

The Exe. Engineer, .
Maintenance Department, PWD,
Lok Nayak Hospital, New Delhi

Reports/2023-24/1225-29

| ANNEXURE -XXH_OG

Ay

t
!

Date: 04.05.2023

Reg. non-compliance of the Terms & Conditions of Tree Transplantation/Felling

Permissions and failure of Transplantation

This is to bring to your notice that the following tree transplantation/felling

Lines from the office of

the undersigned:

S.No File. No. Date No. of trees

1 F.No. 09/NFD/TC/Felling/2020-21 10.11.2020 09 trees to be transplanted
(Offline)

2, F.No. 19/NFD/TC/Online/ Felling/2021-22 | 04.01.2021 02 trees to be transplanted
(Offline)

A F.No. 44/ CFD/TC/Online/Felling/2021-22 28.02.2022 | 04 trees to be transplanted, |.

| (LD. No. 6288) 02 trees to be felled

4. F.No. 05/ CFD/TC/Online/Felling/2022-23 | 12.04.2022 . | 04 trees to be transplanted,

(I.D. No. 6483) ' ' C 01 tree to be felled
19 trees

TOTAL TREES TO BE TRANSPLANTED

total 19 nos. of trees to be transpla

As per the status report dated 01.05.2023 filed by Sh. Ravinder Kumar (DRO), out of

nted, only 1 Bargad tree was found to be alive and healthy,

11 nos. of trees were dead and dry and remaining 07 trees were missing at the transplantation
sites i.e. PWD Office, Kyber Pass, KNR, Civil Lines and PWD Nursery, near Majnu Ka Tila.

the guidelines and regulations in place to

As a Tree Officer, I must convey my disappointment with such flagrant disregard for

protect and preserve the environment. It is crucial

to ensure that all activities related to transplantation of trees are carried out in a responsible

and sustainable manner to mitigate the impact on

the environment and the community.



ot e i

In view of the above, it is communicated that 90-tree saplings of indige‘n;jus species
(like Neem, Pipal, Arjun, Pilkhan, Jamun) of height of 15 feet and at least 6 inch diameter are
to be plarited. The Compliance report of the above direction should reach the office of the
undersigned within 3 months from the issue of this letter. '

CHESHT%GH

Dy. Conservator of Forests
Cenh'al Forest Dnnsmn/ Tree Officer

Copy to:

1. P.Sto-PCCE; Bepartment of Forest & ledhfe, 2nd Floor, V1kathawan, I.P. estate,
New Delhi 110002. (For kind information)

2. P.A to'CCF (admin), Department of Forest & Wildlife, 2nd Floor; Vlkathawan, 1.P.
estate, New Delhi 110002. (Forkind infermation) .

3. P.A to CF, Department of Forest & Wildlife, 2~ Floor, Vlkathawan, L.P. estate, New'
Delhi 110002. (For kind information) -

4.

DCF(HQ), Department of Forest & Wlldlift_a, 2nd Floor, VikasBhawan, I.P. estate, New

Delhi 110002. (For kind information) |
_ CHESHTA(‘%IGH

~ Dy. Conservator of Forests
Central Forest Division/Tree Officer
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DEPARTMENT OF ENVIRONMENT, FORESTS AND WILDLIFE
NOTIFICATION
Delhi. the 24th December, 2020

F. No. 3(20)/CF/HQ/Transplantation policy of tree/part-file-A/2018-19/6453.—In exercise of
the powers conferred by Section 33 of the Delhi Preservation of Trees Act, 1994, the Government of National Capital
Territory of Delhi in public interest, hereby, make “Tree Transplantation Policy 2020” .

Tree Transplantation Policy 2020

“Transplantation” means scientific digging out of'a tree with su fficient root and shoot system and replanting
of same tree in a new location after scientific site preparation.

This policy, to the extent of contravention, suppresses all previous orders issued by the Department of Forest
& Wildlife, Government of National Capital Territory of Delhi, herein refer to as “Department”, regarding the norms
for carrying out compensatory plantation under relevant provisions of the Delhi Preservation of Trees Act, 1994 to
compensate the loss of greenery in the National Capital Territory of Delhi due to developmental activities.

Transplantation policy prescribes following:

1. Criteria for selection of trees for felling and transplantation: -
(1) No tree shall be unnecessarily removed m area identified for development projects by applicant.
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(2) Existing trees that can be prevented from felling or transplantation shall be properly preserved
through careful planning, design, implementation and post construction maintenance.

(3) When on-site prescrvation is nol possible. at least 80% of the trees that are affected by
developmental activities and cannot be preserved on-site shall be required to be scientifically
transplanted and adequate maintenance measures shall be undertaken by applicant at the new site
so as to cnsure survival of at least 80% of the transplanted trees after completion of a year from
date of completion of transplantation.

(4) Subject to such conditions, if any, as may be imposed, the government may, if it considers it
necessary so to do in the public interest, exempt an applicant from requirement of minimum of
80% of trees to be transplanted after considering recommendations of committee constituted by
State government for this purpose.

Norms for compensatory plantation: -

(1) The present norm of carrying out compensatory plantation in the component of ten times i.c., 1011,
for every tree affected by developmental activity in NCT of Delhi shall continue, in addition to the
requirement for carrying out transplantation. The compensatory plantation shall be required to be
done for cach felled and transplanted tree.

(2) To ensure maximuin chances of survival of saplings/trees planted through compensatory plantation,
it shall be mandatory for all saplings/trees planted to be minimum 6 feet in height and area as well
as individual seedlings/trees to be geo-tagged.

Exclusions of Certain Tree Species from Transplantation:-

Invasive exotic tree species such as Leucaena leucocephala, Eucalyptus globulus and Prosopis juliflora
(Vialyati kikar) should not be considered for transplantation and will be excluded from the target of
requiring minimum 80% of the trees alfected by developmental activity to be transplanted. A negative
list of such tree species to be excluded from transplantation shall be regularly updated by the
Department.

Procedure to be followed for Tree Transplantation at any Project Site:-

Following procedure shall be followed by any applicant seeking to carry ouf tree transplantation at any

project site: ‘

(1) Site Tree Report: A tree survey shall be carried out at the time of project feasibility assessment and
site identification to obtain the required information for developing site planning and trees
preservation proposals. The site tree report shall include:

(a) A physical trec count of all trees on site along with the noting of tree girths;

(b) Geo-tagging of all trees; -

(¢) Tree photographs uploaded online for record of date;

(d) Preliminary assessment of number and type of trees to be transplanted and potential location(s);

In case of Government agencies, preparation of Site Tree Report shall be done prior to seeking
Expenditure Sanction (E/S) and the estimated costs for the same, based on guidelines issued by
Department, should be included in the proposal for E/S. A copy of the Site Tree Report shall be
submitted to the concerned Tree Officer for record prior to seeking Expenditure Sanction. However,
no approval shall be required from the Tree Officer at this stage.

(2) Appointing a Technical Agency for Tree Transplantation: The applicant shall select one of the
technical agencies among the agencies ecmpanelled for carrying out tree transplantation work.

(3) Tn case of Government agencies, this shall be done after receiving Expenditure Sanction and through
a competilive bidding process. To ensure that this happens in a time-bound manner, the Department
shall prepare a model request for proposal for selection of a technical agency for tree transplantation
work.

(4) Preparation and Approval of Free Preservation Plan: The selected technical agency shall assist the
applicant n preparing a Tree Preservation Plan for the site with first priority given to on-site
preservation, In a situation where retaining the trees at their existing locations is unfeasible, priority
should be given to transplant“the affected trees to other permanent locations within the project site
where appropriate, so as (o increase the tree’s survival rate after transplanting and minimize the loss
of greenery in the local environ: and 1t not applicable, transplant the affected trees to suitable
permanent location ex-situ. Location of the receptor site should preferably be in proximity to the
project site for retention of amenity elfect in the vicinity. In any case, a minimum of 80% of trees
affected by any developmental activity shall be preserved through tree transplantation.

Following will be the salient features of the Tree Preservation Plan:

(a) The project outline with respect to trees that can be preserved on-site, trees that will need
transplantation and trees that need to be felled;

(b) Identification of tree relocation/transplantation strategy;

(c) Identification of land/area where the trees will be transplanted;
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(6)

1.

(d) Allocation of funds for transplantation:

(e) Assessment of development plan in conjunction with the tree preservation plan with timelines;
The Tree Preservation Plan shall be submitted to the concerned Tree Officer along with the
application for tree felling. If any, The Tree Officer shall give his/her decision within the time
stipulated under Delhi Preservation of Irees Act, 1994 including. for reasons to be recorded in
writing, granting a conditional approval subject to making necessary changes in the Tree
Preservation Plan. If the Tree Officer fails to communicate his/her permission on request within the
stipulated period, the permission shall be deemed to have been granted. If the Tree officer fails to
communicate his/her permission within the stipulated period after submission of complete
application, the permission shall be deemed to be have been granted.

Implementation of Tree Preservation Plan: The Tree Preservation Plan can be put to implementation
only after receipt of approval or deemed approval from the concerned Tree Officer. The technical
agency in-charge of tree transplantation will be responsible for all the associated activities as
illustrated below:

(a) Pre conditioning

(b) Hardening

(c) Rhizome consolidation

(d) Refuge site preparation

(¢) Transportation

(f) Transplanting at refuge

(g) After care

It is expected that the steps (a):to (1) above will typically take 3-4 months, whereas after care could
take anywhere from 3-12 months to ensure that the transplanted tree have successfully adapted to
their new habitat. It will be mandatory for all the transplanted trees to be geo-tagged.

Handover of Maintenance of Transplanted Trees: The responsibility of the technical agency in-
charge of transplantation will be limited to one year of the completion of tree transplantation to a
new site, subject to the following:

(a) Survival assessment report shall be submitted by the technical agency at the end of one year
with an assessment of tree survival rate at the new sites, along with a completion certificate
signed by the concerned Tree Officer at the receptor site.

(b) The benchmark tree survival rate at the end of one year of tree transplantation shall be 80% or
as notified by the Department. from time to time. The final payment of the technical agency
shall be linked to the tree survival rate achieved with a provision for a penalty for tree survival
rate below the benchmark rate. The schedule for payment will be as follows

First payment: 20% of finalized rate after 100% completion of transplantation of all trees by
technically proper method with photography.

Second payment: 30% of linalised rale depending upon survival rate by technically proper
method with photography.

100% paymentifisurvival is more then 80%.
75% payment if survival is between 60 to 79%.
50% payment if survival is 50 to 69%

No payment if less than 50% trees have failed to survive. No further payments in the
subscquent years will not be released as the transplantation operation will be declared
a failure.
Third payment: 25% of [nalised depending upon survival rate by technically proper
method with photography and verification by the committee.

100% payment on 100% survival of all the trees that survived in the first year.

5% paymeﬁt if survival of all the trees that survived in the first year is between
60 to 79%. .

50% paymient if survival of all the trees that survived in the first year is 50 to 69%

No paymenitif less than 50% trees have failed to survive. Further payments in the
subsequent years will not be released as the transplantation operation will be
declared a failure.
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iv. Fourth and final payment: 25% of finalised rate depending upon survival rate by
technically proper method with photography and video recording of maintenance done
and verification by the commitice.

100% payment on 100% survival of all the trees that survived in the first year.

75% payment if survival of all the trees that survived in the first year is between
60 to 79%.

50% payment il survival of all the trees that survived in the first year is 50 to 69%

No payment il less than 50% trees have failed to survive. Further payments n the
subsequent” years will not be released as the transplantation operation will be
declared a [ailure
Moreover for all transplanted trees that do not survive indigenous tree species with 15 feet height and
atleast 6 inch diameter to be planted at 1°5 ratio should be planted.

(c) For projects where 100 or more trees have been transplanted, a social audit at the end of one
year of completion of tree trunsplantation shall be carried out to establish the actual tree
survival rate and the completion certificate shall be jointly signed by the concerned Tree Officer
and a representative of the social audit team.

Subsequent responsibility for maintenance of transplanted trees after handover from the technical agency
shall lie with the land owning agency.

Social audit:-

Government of National Capital Territory of Delhi recognizes participation through social audits as the
most effective manner to assess the success of tree transplantation projects. Local committees (ward or
assembly level) comprising citizen groups, professionals and experts shall be constituted by the
Department of Forests and Wildlife. Tree committees will be responsible for carrying out regular
monitoring of all projects involving compensatory plantation or tree transplantation of 100 or more
trees/saplings in their local areas and to certily their tree survival rate at the end of one year.

Publishing of data on website:-

(1) Department of Forests & Wildlile shall keep a detailed and up to date record on its website every
month of cvery application upproved lor tree felling under Delhi Preservation of Trees Act, 1994
with the following details:

(a) Application details.

(b) Location of affected site.

(¢) Number and type of trees felled along with date when felling was completed.

(d) Number and type of trees transplanted along with date when transplantation was completed.

(e) Location of site for compensatory plantation, details such as type, height and geo-tagging of
each tree/sapling and date when compensatory plantation was completed.

(f) Agency in-charge of carrying out tree transplantation,

{g) Whether social audit by citizen committee carried out, and if so details of the same.

Empanelment of Technical Agencies for Tree Transplantation:-

(1) The Department shall empancl qualified transplantation agencies that meet minimum technical
criteria and expertise to carry out lransplantation work in Delhi.

(2) To carry out transplantation from any project site in the National Capital Territory of Delhi of Delhi,
the applicant shall be required to sclect an agency from among the empaneled agencies only that
will appear the technical feasibility report and carry out tree transplantation for the specific project.
The empanclled agency shall adhere to all the technical specifications for carrying out tree
transplantation in Delhi as issued [rom tme to time by the Department.

Land for Tree I'ransplantation:-

Ex-situ transplantation of trees shall be lucilitated along Delhi Public Works Department roads on first
priority subject to availability of land along the roads. In addition, special land banks for tree
transplantation will be identified across Delhi by Department, where re-plantation can be carried out, for
example at government nurseries, In case, such land is not available, it will be responsibility of the
applicant to arrange such land to accommodate transplanted tree species in a scientific manner.

Exemptions from Carrying Out Tree Transplantation:-

As a general rule. it shall be mandatory for all developmental projects to ensure that a minimum 80% of
the affected trees are scientifically transplanted, except for the following cases:
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(a) Private organizations or individuals requiring 10 or less trees to be felled.
(b) Project specific exemption. granted exceptional cases by the committee constituted by State
Government for this purpose and Jor reasons to be recorded in writing.
10. Facilitating Scientific Tree Transplantation in National Capital Territory of Delhi:-

(1)

(2)

(3

Tree transplantation is a subject with evolving technology and best practices for successful and

scientific transplantation of varivus (ree species found in the agro-climatic conditions prevailing in

National Capital Territory of Delhi. A dedicated Tree Transplantation cell shall be established in the

Department, to facilitate and deal with all matters related to tree transplantation in National Capital

Territory ol Delhi.

The functions of the Tree Transplantation cell shall be as under:

(a) To prepare and regularly update the technical specifications for tree transplantation to be strictly
followed for any tree transplantation activity in the National Capital Territory of Delhi.

(b) To carry out empanelment ol technical agencies for tree transplantation in Delhi at least once
every Lwo years.

(¢) To prepare model request for proposal and other supporting documentation to support
government agencies in efliciently adopting and following the established procedure for tree
transplantation work in Delhi.

(d) To deline the benchmark wree survival rate and update it from time to time keeping evolving
scientific trends and data on suceess factors of tree transplantation in Delhi.

(¢) To organize and carryoul technical training and capacity building of Tree officers of
Department, engineering stall” ol Pubic Works Department etc. on the subject of tree
transplantation,

(f) To muintain a central repository ol all tree transplantation works undertaken in Delhi along with
the geo-lagged data of such trees as well as data on success rates of different projects, different
tree species, different land owning agencics and technical agencies in-charge of carrying out
tree transplantation.

(2) To periodically flag to the Tree Authority those applicants or technical agencies who are unable
to achicve the benchmark tree survival rate, and the reasons thereof.

(h) To constitute local Tree commitices (ward or assembly level) comprising citizen groups,
professionals and experts within 3 months of the notification of this policy for the purpose of
carrying out social audits as requires under this policy and to specify the norms for carrying out
such social audits.

The Tree Authority of Delhi shall be the apex body responsible for regular monitoring of the

implementation of the prescribed procedure for tree transplantation and for evolving new norms,

mechanisims and best practices o achieve the objective of ensuring successful tree transplantation in

Delhi. ‘

By Order and in the Name of the Government of
National Capital Territory of Delhi,
SANJEEV KHIRWAR, Principal Secy. (Environment & Forests)

Uploaded by Dte. of Printing at Governiment of India Press, Ring Road, Mayapuri, New Delhi-110064

and Published by the Contrailer of Publications, Delhi-110054.  mavorcuman:
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o REMINDER-1I
GOVT. OF NCT OF DELHI :
DEPARTMENT OF FOREST AND WILD LIFE '
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,
DELHI-110007
F.No 337/CFD/DCF(C)/Site - Inspection Reports/2023-24/4% A= 4 Date: 02.08.2023
To, ‘ ‘ ¢ L e T
.~ The Executive Engineer (Civil) T
4 i 3 . o < 9 '/g .
Office of the CBMD Division, A g E R f O
M-323,PWD, Vikas Bhawan -II e 0] gjw 2
Delhi-110054 N Yy
: \;r‘a'?.:g;i?ﬂivﬁﬂﬁTTi L‘g.;;..’j’/ﬁ/

mmmmm e 2

Sub: Non-compliance of Terms & Conditions for tree felling permissions and failure of

transplantation- reg
k

This is to bring to your notice that permission for tree transplantation of 19 trees were
issued to the addressee for 6 Flag Staff Road, Civil Lines from the office of the undersigred.
Details of transplantation permissions are provided hereunder:

i S.No File. No. Date ~ No. of Trees
1.| F.No.09/NFD/TC/ Felling/2020-21 10.11.2020 |09 trees to be|
| | (OFFLINE) : | transplanted
5 F.No.19/NFD/ TC/ Online/ Felling/ 2021-22 GIoi20%1 02  trees to  be
(OFFLINE) ‘ transplanted
3.1 F.No.44/CFD/TC/ Cnline/ Felling/2021-22 78022022 |04 trees to Dbe
(1.D. No. 6288) . ; transplanted
4| T.No.05/ CFD/TC/ Cnline/ Felling/ 2022-23 15.042022. | 04 trees to be
(1.D. No 6483) ' : transplanted ;
TOTAL TREES TO BE TRANSPLANTED T9 TREES |

As per the status report dated 01.05.2023 filed by Sh. Ravinder Kumar (DRO), out of a
total of 19 nos. of trees to be transplanted, only 1 Bargad tree was found to be alive and in
healthy condition, 11 ncs of trees were found be dead and in dead condition. 07 trees were
found to be missing at the transplantation sites i.e PWD Office, Khyber Pass, KNR, Civil Lines
and PWD nursery near Majnu Ka Tila.

As a Tree Officer, the undersigned conveys her disappointment with such ﬂagi'ant
disregard for the guidelines and regulations in place to protect and preserve the environment. It
is crucial to ensure that all activities related to transplantation of trees are carried out in a
reasonable and sustainable manner to mitigate the impact on environment.

In view of the above, the undersigned had issued a letter dated 04.05.2023 vide F.No
337/CFD/DCF(C)/Site - Inspection Reports/ 2023-24/1225-29 through which it was
communicated that 90 tree saplings of indigenous species (like Neem, Peepal, Arjun, Pilkhan,
Jamun) of height 15 feet and having a minimum diameter of 6 inches to be planted. It was also



directed that a compliance report of the above mentioned plantation should be submitted in the
office of the undersigned within 3 months, It is hereby pertinent to mention that the said period
of 3 months for plantation of 90 trees (conditions as speciﬁed' above) and submission of
compliance report concludes on 04.08.2023. '

No compliance report has been received by the office of the undersigned till date.

Thereby it is directed that appropriate action be taken and consequent compliance report w.r.t
the same be submitted in the office of the undersigned within the timeframe provided.

7
Chesh%ﬂgh

Dy. Conservator of Forests
Central Forest Division/ Tree Officer

Copy to: S ‘
PlY PS to PCCF, A-Block, 2d Floor, Vikas Bhawan, IP Estate, New Delhi - 110002
_ (for kind information). ‘ ' . ' _ n
2. P.S to CCF (Admin), A-Block, 2nd Floor, Vikas Bhawan, IP Estate, New Delhi -
110002 (for kind information). ‘ . |
3 P.A to CF, A-Block, 2nd Floor, Vikas Bhawan, IP Estate, New Delhi - 110002 (for
kind information).
4. DCF (HQ), A-Block, 2 Floor, Vikas Bhawan, IP Estate, New Delhi = 110002 (for
kind information). ‘ ‘
5. Executive Engineer, Maintenance DepaTtment,.PWD, Lok Nayak Hospital, Delhi
(for kind information). |

! | -
|
| _ Chesh%ingh

Dy. Conservator of Forests
Central Forest Division/ Tree Officer
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®  GOVT. OF NATIONAL CAPITAL TERRITORY OF DI ANNEXURE -XXV

PUBLIC WORKS DEPARTMENT(M-323) o
. OFFICE OF EXECUTIVE ENGINEEK" v\aﬁ%}

St Td 7 e wa /- CENTRAL & NEW DELHI BUILDING
(¢vi—328) WoFI0fD, Tl M ‘ (M-323) PWD A-BLOCK,
oM e, Ry Ya—2 ORI Azadi i 15T FLOOR, VIKAS BHAWAN-II,
Hepe BTEHY, Rifde A, Ka

CIVIL LINES, DELHI-110054.

freef—110054. Amrit Mahotsav

>hi- 011-23813979 Fax:-011-23813997 ——f-mail -- eepwadelhim323 @gmail.com

L

d0. 23(CMR)/DB/C&ND Bldg. (M-323)/2023-24/ 208y fdm Y 8722

To,
Deputy Conservator of Forests,
Central Forest Division / Tree officer,
0/0 The Deputy Conservator of Forest,
Central Forest Division, Kamla Nehru Ridge,

Delhi-110007. i
Name of work :-Reg. Non- compliance of the Terms & conditions of Tree

Transplantation /Felling Permissions and failure of

o Transplantation. :
Ref. No. :- 1 Your office letter No. 337/CED/DLE/(L)/d1te-lnspectiolt Reputis/
2023-24 /1225-29 dt. 04-05-2023. ,
2 This office letter No. 23(CMR)/DB/C&ND Bldg.(M-323)/2023-

24/1175 dt. 20/05/2023. |
3 This office letter No. 54(11)20-21/C&ND Bldg.(M-323)/2023-

24/1577 dt. 19/06/2023. | |
4 AD(Hort) office letter No. 54(Hort.) /HSD-C&ND/HD-East/ PWD
/2023/272 dt. 01-08-2023.

Kindly refer your letter at S. No. 1 which was addressed to Executive Engineer,
Maintenance Deptt., PWD, Lok Nayak Hospital, New Delhi received to undersigned . -
on 17-06-2023 through whatsapp from Horticulture wing of PWD vide which it was
asked for submission of compliance report for plantation of 90 trees saplings of
indigenous species (like Neem.Pipal, Arjun, Pilkhan, Jamun). '

This office vide above referred letter at S. No. 2 has requested to Dy,
Director(Hort.) wing of PWD for taking'action in ‘compliance of above letter for

plantation of 90 trees saplings.
DD(Hort.) through whatsapp vide letter No. at S. No. 4 has informed that 90

trees of pilkhan have been planted at outer ring road(Chanding Ram Akhada to
Majnu Ka Tilla) near Chandrawal as compensatory plantation in lieu of 19 trees
(Annexure-A), copy of Google Map loction is also enclosed as (Annexure-B).

It is for your information and necessary action please. '

Enclosed :- As above. ' | | /
et Ve 7 foeh T (T02)
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Copy to:-

1- The Chief Engineer (Flyover], 4t Floor, MSO Bldg, New Delhi
2- The Superintending Engme=r C&ND, opposite Gate No.-9, 1G Stadium, IP Estate,

Delhi.
3- The Deputy Director (HortJ Div. M-214, PWD G.S. Mlhar Bhoj Vatika NH-24, 2nd

Nizamuddin Bridge, New Delhi-110091. .
4- The Assistant Engineer, C&ND Sub Division M- 3231(N) 16A Ra]pur Road, Delhi. -
J}/The AAQ, C&ND Bldg.(M-223), Vikas Bhawan-II, Civil Line, Delhi for information.

6- Guard File.
Y P

-73- General letter- DB/H&E/2023-24
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Reminder -1I

Most Urgent

(Court Matter)
GOVT. OF NCT OF DELHI

DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,

DELHI-110007(PH.:-23853561)

F. No. 44/DCF(C)/DPTA/Offence/2021-22/ [0 ] _ o Date: 09.04.202%

To,
The Executive Engineer (Civil),
Office of the CBMD Division,
M - 323, PWD, Vikas Bhawan - II,
New Delhi-110054

Sub:

Joint Inspection apropos to compensatory plantation and transplantation carried out
in reference to tree felling/transplantation permissions granted for 6 Flag Staff Road
& 45 - 47 Rajpur Road -reg _

Ref:  (1). Your office letter No. 10(6)Forest/DD/HD East(M)/PWD/134 dated 15.01.2024

This is in reference to the above-mentioned letter dated 15.01.2024 forwarded to
the office of the undersigned, vide which details of all four (04) locations/ sites at which
compensatory plantation and transplantation in lieu of tree felling/transplantation
permissions granted for 6 Flag Staff Road and 45 - 47 Rajpur Road was submitted. |

Hereby, it is directed that a ]oint Inspection of all four (04) locations/ sites at
which compensatory  plantation and  transplantation in lien of tree
felling/ transplantation permissions granted for 6 Flag Staff Road and 45 - 47 Rajpur
Road is scheduled for Monday 15.04.2024 from 11:30 A.M. onwards in the presence of

the undersigned i.e. Dy. Conservator of Forests (Central) GNCTD along with officials
of Central Forest Division (GNCTD).

All concerned officials on behalf of PWD (GNCTD) are directed to be present at
the four (04) sites of compensatory plantation to facilitate and carry out the process of
joint-inspection.

q,,-ﬁ‘)%

B*‘ b ta
Dy. Consérvator of Forests
(Central Forest Division)

Copy to:

1. The Director (Hort.), PWD, M.S.O. Building, New Delhi (for kind information).

2. Dy. Director, Horticulture Division (EAST) M, PWD, GNCTD, G.s. Mihar Bhoj Vatika,
NH - 24, -Nizamuddin Bridge, Eastern Approach, East Side, Delhi - 91
(for kind information), , .

3. DCE (P&M), A-Block, 2nd Floor, Vikas Bhawan, IP Estate, New Delhi 1100027
(for kind information).

~lr
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4 In-charge (Tree Cell), Central Forest D

ivision, Departrngnt of Forests & Wildlife, Kamla
Nehru Ridge, Delhi - 110007 (for kind

information).

Qﬁ)ﬁ Rl
Dy. ConserVator bf Forests
(Central Forest Division)
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removal of weeds, providin
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Sub: Joint Imspection report df. 15.04.2024 apropos to Compensatory plantation
and. ‘transplantatmn carvied out in reference to tree fell’ingitranspiantaﬁan 567/ -
permission granted for 6 Flag Staff Road & 45-47 Rajpur Road. ' 3 l’

Inspection Date: 15.04.2024

t by the DCF C‘-entral along with Range Officer

Aadesh Kumar (Forest Guard)y-and PWD

nd that the site of Compensacory

- A joint inspection was carried ou
Central. Sh. Pradeep Tochab (Forester) and Sh.

Officials on 15.04.2024. During the inspection it was fou

plantation is not cleaned properly, weeds were also grown at SOme places without propel

port & found in by
PWD to ensure e

maintenance and foumd few trees Weie in leaning without sup

n. Accordingly, the DCF Central directed the user agency i.¢

conditio
taking up ihe work of

peguldr mainfenance of compensatory plantation by
tions for the maintenancs  OF

cleaning/weeding, waiering and other tending opera

compensatory plantation.

As well as the PWL was directed to submit the undertaking that “in pursuance o

the tree felling/transplantation permission granted in this matter, number of trees which
plantation in lien of every tree feiling/trmlsplamation

wWere p].an.ted as compensatory’
~coordinates speciﬁed) of plantation and aiso

permission granted, time and location (geo

the expenditure incurred thereupon”

1t was directed fo pwD Officials that site should. be cleaned/maintained by

g support {0 Jeaning plants, regular watering and joint

inspection will be done in the next week agaiil i.e on 24.04.2024.

QAT . 394
\\} - :’.i . ‘ g‘ £ L}
Range Officer Dy. Conseryator of Forests

Central Forest Division Central Forest Division
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/’ , Speed Post/By Har 4?4
) GOVT. OF NATIONAL CAPITAL TERRITORY OF DELH x
F _PUBLIC WORKS DEPARTMENT (M-323) |

B PRE BRIUED SRR — OFFICE OF EXECUTIVE ENGINEEK T
B S vd T ool wae (g-a29), //_ P CENTRAL & NEW DELHI BUILDING —Z
MY SRR, oite, wom ao, Rem ) (M-323) P.W.D.A-BLOCK,
. ' ' Azadi - 15T FLOOR, VIKAS BHAWAN-I,
1L T Hewre g, i Arrrtaal NEAR METCALF HOUSE,

_ aiTe, fereeti-110054, Mahotsav  CIVIL LINES DELHI-110054,
fPr-011-23813979 , Fax:-011-23813997 E-mail :- eepwddelhim323@gmail.com
I 54(Tree Cuttip VS Tk faeoll o (Tv-328) /20324 ] ) Do CRICH

The Deputy Conservator of Forests S ~ \
Central Forest Division/Tree Officer S D ‘%\
0/o The Deputy Conservator of Forest ;

( Central Forest Division, Kamla Nehru Ridge

Delhi-110007.

faww: - Regarding Joint inspection of compensatory plantation done against tree felling
permissions of 6 Flag Staff Road. '

v:/k 1 DD (Hort.) office letter No. 10(6)/Forest/DD/HD East (M)/PWD/134 dt.

15.01.2024. .
vﬁl Zi Your office letter no. 44/DCF(C)/DPTA/Offence/Z1—22/11813-11816 dt.
P 11.03.2024. o |
W \A 3. AD (Hort) office letter No. 54(Hort.)/HSD-C&ND/HD-East/PWD,2024 /62
[ 4,
5

dt. 27.03.2024 (copy enclosed).
DD (Hort.) letter No. 10(6)/Hort. Div. (East)/PWD/DG/749 dt. 03.04.2024.

This office even letter No. 1024 dt. 15.04.2024 (copy enclosed).

Kindly refer your letter at s.no.-02 vide which report in reference to D.D. (Hort.) letter
mentioned at s.no-01 regarding compensatory plantation was sought from this office. In this
regard, report with photographs of different locations where plantation has been done was
received from D.D. (Hort.) vide referred letter at s.no.-04 was sent to your office vide this office
letter mentioned at s.no.-05 dt. 15.04.2024. Now, detailed comprehensive report submitted by
A.D. (Horticulture), Sub Division C&ND, PWD, New Delhi vide its letter mentioned at s.no.-03
to D.D. (Horticulture), Hort. Division- East (M) M-214. PWD, Delhj, after joint inspection done
on 22.03.2024 is as follows: -

S.No. Felling/Transplanting permission Number of trees Place & Time of Current
received/issued to - planted under plantation Status/Remarks
compensatory
plantation
1. [1. F/No. 09/NFD/TC/Felling/2020-
21/989-90 dt. 10.11.2020 to The 90 Nos.
Executive Engineer (Civil),
C&ND M-323. Outer Ring Road All plants are
Near DRDO surviving & well
2. F.No. 09/NFD/TC/Felling/2020- 20 Nos. Complex. developed.
21/1081-84 dt. 04.01.2021 to the ‘
Executive Engineer (Civil) C&ND M-
323.
60 Nos. Pilkhan Trees ‘ :
3. 13/NFD/TC/Felling/2021-22/2308 species (Ficus Outer Ring Road All plants-are
dt. 12.08.2021 to the Executive infectoria) of ht. 15 ft, Near DRDO surviving & well
Engineer (Civil), C&ND M-323, & above with Complex. developed.
efjrr‘" 2 (:: N numbering from 1 to '




(@)}

.
o0

4. F.No.

Executive Engineer (Civil) C&ND M-
323. :

numbering from 1 to

. 50 wereplanted. = ™

. 60 Nos. Trees species | = Near Metcalf
44 /CFD/TC/Felling/2021- Plumeria alba House & Vikas
22/7521-230 dt. 28.02.2022 to the (Champa) with . Bhawan-II at
Executive Engineer (Civil), C&ND M- | numbering from 1 to Ring Road.
323. 60.
r . 50Nos.
5. FNo. 05/CFD/TC/Felling/Online ID | Tree species Plumeria | LP. Flyover 1.T.O. al

6483/22-23/78 dt. 05.04.2022 to the | alba (Champa) with surviving & wi

developed.

-Total = 280 Nos. -

These Trees
were planted
during the Green
Action Plan year
2021-22,2022-

23
.| F.No. 337/CFD/DCF(C)/Site Inspection ~ 90 Nos. Outer Ring Road All plants are
‘| Report/2023-24/1225-29 dt. 04.05.2023 | Trees (In lieu of Near surviving & well

to the Executive Engineer, Maintenance | transplantation) Trees Chandrawal developed.
Deptt. PWD, Lok Nayak Hospital," New | ofht. 15 ft. & above of Planted on
Delhi. different species of - 01.08.2023.

Pilkhan, Moulsari,

Neem, Arjun, Jamun

planted.

This is for record & further necessary action please.

Encl.:- As Above.

Copy to:-

1. The Chief Engineer (East), 3 Floor, MSO

please.

i s

Vel e 7 Reeh 7o (T—323)

Building, New Delhi for information

2. The Superintending Engineer, C&ND Circle, PWD, Delhi for information please.

=

. The Dy. Director (Hort.), Hort. Division East (M-214), PWD, G.S. Mihar Bhoj

Vatika, NH-24, Nizamuddin Bridge, Eastern Approach, East Side Delhi-110091 .
with respect to your letter mentioned at s.no.-04 above for.information please.

The Assistant Director (Hort.), Sub Division, C&ND, MSO Building, New Delhi with
respect to your letter mentioned at s.no.-03 above for information please.

The Assistant Engineer (P), C&ND Bldg. M-323, Vikas Bhawan-II, New Delhi.

The Assistant Engineer, Sub Division M-3231, 16A Rajpur Road, Delhi.

Guard File. _ o
- gd N



To,

Sub:

GOVT. OF NCT OF DELHI
DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,
DELHI-110007(PH.:-23853561) '

The Exe. Engineer, _
Maintenance Department, PWD,
Lok Nayak Hospital, New Delhi

F. No0.337/CFD/DCF(C)/Site-Inspection Repoits/2023:24/1225-29

i ANNEXURE —@6

\

‘Date: 04.05.2023

Reg. nojﬂ-‘éompliance of the Terms & Conditions of Tree Transplantation/Felling

Permissions and failure of Transplantation

This is to bring to your notice that the following tree -transpiaﬁtaﬁon/ felling
" permission were issued to the addressee for 6 Flag Staff Road, Civil Lines from the office of

the undersigned: -
S.No File. I\fo. Date "No. of trees
1. F.No. 09/NFD/TC/Felling/2020-21 10.11.2020 09 trees to be transplanted
(Offline)
2. F.No. 19/NFD/TC/Online/ Felling/ 2021-22 | 04.01.2021 02 trees to be transplanted
(Offline) ' o ,
3 F.No. 44/CFD/TC/ Online/ Felling/2021-22 - 28.02.2022 | 04 trees to be transplanted, |.
| (L.D. No. 6288) 02 trees to be felled
4, F.No. 05/CFD/TC/ Online/Felling/2022-23 | 12.04.2022 . | 04 trees to be transplanted,
(1.D. No. 6483) ' ' ; . 01 tree tobe felled
T TOTAL TREES TO BE TRANSPLANTED -19 trees

total 19-nos. of trees to be transplanted, only 1 Barg

As per the status report dated 01,05.2023 filed by Sh. Ravinder Kumar (DRO), out of

ad tree was found to be alive and healthy,

11 nos. of trees were dead and dry and remaining 07 trees were missing at the transplantation
sites i.e. PWD Office, Kyber Pass, KNR, Civil Lines and PWD Nursery, near Majnu Ka Tila.

the guidelines and regulations in place to protect and
to ensure that all activities related to transpla;:taﬁon I}

As a Tree Officer, | must convey my disappointment with such flagrant disregard for

and sustainable manner to mitigate the impact on the environment

preserve the environment. It is crucial
f trees are carried out in a responsible
and the community. e
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'1 In view of the above, it is communicated that 90-tree saplings of indigenous species _ |
(like Neem, Pipal, Arjun, Pilkhan, Jamun) of height of 15 feet and atleast 6-inch- diameter are

* to beplarited. The Compliance report of the above direction. should reach the office of the

undersigned within 3 months from the issue of this letter.

CHESHTK%NGH '
'Dy. Conservator of Forests .

Copy to:
1. P.Sto:PCCE; Department of Forest & ledhfe, ond Floor Vlkathawan, ILP. estate,
New Delhi 110002. (For kind mformatton) '
2. P.Ate'CCF (admin), Department of Forest & Wildlife, 2nd Floor; kaathawan, L P
estate, New Delhi 110002 (For-kind-infermation)

3. P.Ato CF, Department of Forest & Wildlife, 20 Floor; Vlkathawan, LP. estate, New
Delhi 110002. (For kind information) - .
4, DCF(HQ}, Department of Forest & Wlldhfe, Z"d Floor, Vlkathawan, LP. estate, New -

* Delhi 110002. (For kind mformation) ‘
- CHESHTA(‘%Q-GH

~ Dy. Conservator of Forests
Central Forest Di_vision'/-Tree.‘leficer

Central Forest D1v1smn/ Tree Officer a
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Reminder
. Most Urgent
- (Court Matter)
- GOVT. OF NCT OF DELHI '
DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,
DELHI-110007(PH.:-23853561)
F. No. 44/DCF(C)/DP1‘A/0ffenee/2021-zz/'Q,gfc‘_ 242, Date: 19.04.2024

To, :
The Executive Engineer (Civil),
Office of the CBMD Division,
M - 323, PWD, Vikas Bhawan - II,
New Delhi-110054

Sub: Joint Inspection apropos to compensatory plantation and transplantation carried out
in reference to tree fellihg/tranéﬁléﬁtation permissions granted for 6 Flag Staff Road
& 45 - 47 Rajpur Road -reg . ; ‘ ‘ '

Ref:  (1). Your office letter No. 10(6)Forest/DD/HD East(M)/PWD/134 dated 15.01.2024
(2). Letter dated 09.04.2024 issued vide F.No. 44/DCF(C)/DPTA/Offence/2021-22/101-04

This is in reference to the above-mentioned letter dated 15.01.2024 forw.a'r:ded to
the office of the undersigned, vide which details of all four (04) locations/sites at which
compensatory plantation and &an_spllantaﬁon in lieu of tree felling/transplantation
permissions granted for 6 Flag Staff Road and 45 - 47 Rajpur Road was submitted.

Theréby, ‘a- letter dated 09.04.2024 “issued by the office of the
undersigned, a joint-inspection of all four (04) locations/ sites at which compensatory
‘plantation and transplantation. in lieu of tree felling/ transplantation permissions
granted for G'Flag Staff Road and 45 - 47 Rajpur Road was carried out on 15.04.2024 and -
during the course of inspection it was observed that the plantation sites were not
maintained and cleaxﬁng/weeding operations were not carried out at the site,

Hereby in view of the above, it is 'd'irected that all four sites of compensatory
plantation be maintained and cleaning/weeding operations be carried out. A Joint
Inspection of all four (04) locations /sites at which coiﬁpensatory' plantation and
transplantation in lieu of tree felling/transplantation permissions granted for 6 Flag
Staff Road and 45 - 47 Rajpur Road is scheduled for re-visit on Wednesay 24.04.2024 in
the presence of the undersigned i'.e.-..Dy. Conservator of Forests (Central) GNCTD along
with officials on behalf of Central Forest Division (GNCTD). '

Fur'th'ermore,' as per order dated 04.03.2024 passed by the Hon'ble. National
Green Tribunal (NGT) in O.A. No. 334/2023 titled as “Naresh Chaudhary Vs. Union of
India & Ors” the following has been directed

R7a
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“4. Let all the particulars relating to the crtterm and parameters which, were .
considered while granting the permission for transplantation be placed on record by the -
concern authority, specifically PWD which had sent the proposal and the Forest -
Department which had granted the permission. So far as, survival of compensatory
plantation in lieu of tree felled is concerned, clear status be placed on record by the .
Forest Department disclosing that in pursuance to the fellmg permission granted in this
matter, number of trees which were planted as compensatory plantation, time and place

of plantation and the current status of survival-of pluntatwn and also the expenditure
incurred thereupon

In pursuance of the above mentioned directions paséed by the Hon'ble National
Green Tribunal (NGT) vide its order dated 04.03.2024 in O.A. No. 334/2023 titled as
“Naresh Chaudhary Vs. Union of India & Ors” it is directed that concerned official on
behalf of PWD shall submit an undertaking at the office of the undersigned providing
details in pursuance to the tree felling /transplantation permission granted in this
matter, number of trees which were planted as compensatory plantation in lieu of every
tree felling/transplantation permission granted, time and location (geo -coordinates
specified) of plantation and also the expenchture mcurred thereupon.

All concerned officials on behalf of PWD (GNCT D) are directed to be present at

the four (04) sites of compensatory plantatlon to facilitate and carry out the process of
joint-inspection.

” -~
Dy. Cons%w)a’tor of Forests
(Central Forest Division)
Copy to:

1. The Director (Hort.), PWD, M.S.0. ‘Building, New Delhi (for kind information).

2. Dy. Director, Horticulture Division (EAST) M, PWD, GNCTD G.s. Mihar BhO} Vatika,
NH - 24, Nizamuddin Bndge, Eastern Approach East Side, Delhi - 91-
(for kind information).

3. DCF (P&M), A-Block, 2nd Floor, V]kas Bhawan, IP Estate, New De1h1 110002
(for kind mformatxon) '

In-charge (Tree Cell), Central Forest Division, Department of Forests & Wﬂdlle, Kamla
Nehru Ridge, Delhi - 110007 (for kmd mformauon)

,l .
Dy. (nservator of Forests
~ (Central Forest Division)
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Inspection Report

S
Sub: - Joint inspection apropos to Compensatory Plantation and transplantation carried outin

reference to tree felling/ transplantation permission granted f0| 6F Iag Staff Rmd & 45- 47
Ramuz Road-reg

Inspection date: - 24/04/2024, 25/04/2024
Name of 10; - Gaurav Sharma
f: - 7. No.44/ IDCF(CYDPTA/Offonee/2021-22/289- 293 c!ated

With reference ta the above mentioned subject, a joint inspection was-carried out on 15.04,2024
and during the course of inspection it was observed that the plantation sites were not maintained
and cleaning/weeding operations were not carried out at the sites, A re- visit was schedulzd on
24.04,2024; As directed, a joint inspection was carried out by Sh. Gaurav Sharma (Fm est
kpmtnunﬂ along with Sh, Rehit kumar (Civil, PWD), Sh. Kunal (Civil, PWD) on 24 /04/2024.
During the course of inspection the following obqelmuons were made which are as follows.

1. Inell four sites of compensatory plam‘ation of PWD 11'|ey tried to follow the observations
of 15.04.2024 but was not properly maintained.

2. On Saleem Garh site plantation, support for plants done but some plants seems to be i
drv condition, ¢leaning/ weeding operations were not properly operated (Photo enclosad).

2. OnITO flyover site, watering and cleaning/weeding operation properly tollowed (Photo
enclosed)

4.

On Near Metcalf House DRDO Complex site and Chandrawal site, watering done on both
the sites but cleaning/weeding operations on both sites are not properly carried out,
support for plants were not done as per observations raised on 15.04.2024. Some plants
without any support were fying down on the both sites. (Photo enclosed)

Inspection report is submii'tedff ar your kind information and necessary action.

; Y o e
\av\w—)\ \: rw - \._i %ﬂ ”“} /‘)9’
(,\ Gt
ot leumar f(un Gaurav Sharma
Civil (PWD) Civil (PWD) Forest Guard
i |
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: ANNEXURE - XXX].
~6 GOVT. OF NCT OF DELHI

. DEPARTMENT OF FOREST AND WILD LIFE
g OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
o CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,
P - DELHI-110007, (Ph: 011 — 23853561) -
F.n0.44/DCF(c)/DPTA/ Offence/21/22/.9.¢. 825 Fo Date: ty / ey / o
Order

(Under section 3 1, DPTA, 1994)

Whereas, vide application ID 1n0s. 6483, 3440, 6288 and two other applications,
permissions were granted to PWD, Govt. of Delhj for felling/transplantation of total nos. of 28

trees ( 05 trees, 06 trees, 06 trees. 09 trees, 02 trees respectively) at 6 Flag, Staff Road, Civil
Lines and 45-47 Rajpur Road, Delhi-110054. :

compensatory plantation to be spent on the creation and maintenance of compensatory plantation
for a period of seven years. The additional amount for carrying out the plantation of 19700 trees
is as 5700 x19700 = Rs. 112290000/- (Rupees Eleven Crore Twenty Two Lakhs Ninty thousand

only) shall be deposited in this office in case PWD fails to carry out the plantation as directed.

Hence, you are further directed to submit the compliance of above order in this office within 07

working days as the matter is pending in Hon’be NGT Matter No. 0.A.n0.334/2023 titled
Naresh Choudhary Vs UOI & Ors.

To.

The Executive Engineer (PWD) CD,\ ¢
Office of the Executive Engineer
Central & new Delhj Building (M-323) P.W.D.
- A Block, 1* floor, Vikas Bhawan-II,
Near Metcalf House, Civil lines,
Delhi-110054 :
: , /

Dy. Con ator of Forests
Central Forest Division/Tree Officer
Copy to: '

l. P.AtoCF, Department of Forest& Wildlife, 2™ floor, Vikas Bhawan, P, estate, New

Delhi, 110002 ; _ ,
2. DCFHQ (P &M) Department of Forest& Wildlife, 2™ floor, Vikas Bhawan, L.P. estate,
New. Delhi, 110002 :

~

: P
Dy. Consem of Forests

Central Forest Division/Tree Ofﬁcer
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